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IN THE MATTER OF:

Bipini Bihari Pradhan ... Petitioner
| Versus |
State of Odisha & Ors. .. Respondents
INDEX
SL. PARTICULARS PAGE
NO. | ' NOS.

1 Affidavit to the Order dtd.18.05.2022 on) 1-14
behalf of the Commissioner-cum-Secretary to

Govt. SS&EPD Department, Govt. of Odiha.

2 ANNEXURE - A 15
A true copy of the letter dtd.23.05.2022 of

SS&EPD Department on constitution of

monitoring committee .

3 ANNEXURE — B (Series). 16-113

| A true copy of the compliance reports

received from the 09 Districts.

4 | ANNEXURE - C 114-116
A true copy of the minutes of the 1* Meeting

of the monitoring committee.
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5 |ANNEXURE-D T17-119
| A true copy of the Letter No.-S60JAGA | ’
Dtd.04.07.2022. .
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6 | ANNEXURE-E | 120-121
| A true copy of the Photographs of the
progress made in Gandhi Palli & Neheru
Palli.

7 | ANNEXURE —F |22
A true copy of the information on CLPs
Covered under Rural Housing Scheme in

Baragarh.

8 ANNEXURE -G 123
| A true copy of the benefits provided to the
CLPs of the 13 colonies.

9 | ANNEXURE - H : [124-129
A true copy of the letter No. 8846/SSEPD Dt. |
22.11.2021 ‘

Cuttack N

=
(Ve
Date : Addl. Govt. Advocate,




Y
“t 3

et
IN THE HIGH COURT OF ORISSA: CUTTACK

W.P.(C) No.13403 Of 2015

'; : »-“" P
Y
T LTI TWIRY

-

— —

bl -
T, S AU
= =9'1""'* .

LY 1} KEp-g
I X! A
b
= T
]

X TE OVER RS

Bipini Bihari Pradhan Petitioner i ¥ ¥
-Versus-
State of Odisha And Others e Opp. Parties

AFFIDAVIT ON BEHALF OF THE COMMISSIONER-
CUM-SECRETARY TO GOVERNMENT, SS&EPD
DEPARTMENT, GOVERNMENT OF ODISHA IN
COMPLIANCE OF THE ORDER DTD. 18.05.2022:

I, Ms Madhumita Nayak, aged about 50 years,
Daughter of Sri Harihar Nayak, at present working as
Additional Secretary to Government, Social Security &
Empowerment of Persons with Disabilities (SS & EPD)
Department, Odisha, Loka Seva Bhawan, Bhubaneswar,
Dist.: Khurda, do hereby solemnly affirm and state as

follows:

1. That, I am working as Additional Secretary to

Government, Social Security & Empowerment of Persons

with Disabilities (SS & EPD) Department, Odisha“and have

been duly authorised to file this Affidavit on behalf of

Commissioner-cum-Secretary to  Government,  Social

Security & Empowerment of Persons with Disabilities (SS &
/ EPD) Department, Odisha
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2. That, this Hon’ble Court Vide Order dtd. 18.05.2022 n
Paragraph — 8 directed as follows:
“XXX XXX XXX
8. The Court accordingly considers it appropriate to
direct that a Monitoring Committee (MC) be set up by
the SS&EPD Department with its Commissioner-cum-
Secretary being the convener of the MC. It will have as
its other members, the Addl Chief Secretary of the
HFW Department, the Collectors of the concerned
districts where these thirteen colonies are located, the
District SocialSecurity Officer of the concerned
District, and the two ACs viz., Mr. B.P. Tripathy,

Advocate and Ms. Pami Rath; Advocate. This is to

facilitate implementation of the directions issued by é
this Court in their true spirit and to ensure that there is é
tangible improvement in lives of the inmates of the 13 ‘:i%
colonies. The MC shall be notified by a separate order ,%“-»5

1o be issued by the SS&EPD Department not later than
31st May, 2022.

»

XXX XXX XXX

3. That, with regard to the directions contained in-

Paragraph — 8, it is submitted that the Monitoring Committee

was constituted vide the SSEPD Department Office Order
No.3917/SSEPD, dtd.23.05.2022 (Annexure — A).




4. That, this Hon’ble Court Vide Order dtd. 18.05.2022 in

Paragraph — 12 directed as follows:

«

XXX XXX XXX

12. The Court urges that the sub-committees set up by
the Technical Committee undertake periodic visits in
the next two months i.e., June and July, 2022 to the 13
colonies so that there can be tangible improvements in
the loves of the inmates there. The MC will need to

meet at least twice in June and twice in July for this

purpose.
XXX XXX XXX
5. That, with regard to the directions contained iIn

Paragraph — 12, it is submitted that the sub-committees set up

by the Technical Committee were instructed to periodically
visit the colonies in both June and July 2022 and track the
implementation of different activities. The details of the
progress of the activities of the nine districts have been

detailed in Annexure — B series.

The 1*" meeting of the Monitoring Committee was held

on 09.06.2022 and progress on the developments in the 13

colonies was monitored. The proceedings of the meeting
dtd.09.06.2022 is filed herewith and annexed as Annexure-
C. The subsequent meetings of the Monitoring Committee
could not be held in the prescribed time as the Chairman of
the Committee i.e., the Additional Chief Secretary remained

on leave due to poor health and has not joined till date.
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However, in compliance with the  Order
dtd.18.05.2022, reports received from nine (9) districts on the
status of implementation of different sub-components of the
Scheme "Rehabilitation of Cured Leprosy Persons” are as

follows:

Survey and identification :

As decided in the 1% meeting of the Monitoring

Committee, an online database of all Cured Leprosy Persons |

living in the colony was developed. The database reflects the
personal details of Cured Leprosy Persons, the extent of
disability and benefits already availed by the individual. As
of end of July 2022, details of 5,225 beneficiaries have been
recorded in the database. The database could be accessed at
https://docs. google.com/spreadsheets/d/ 1 XkdS8Vulp5]BDU d
o Agiul702YovZglCil19mrs5g8Y fedit?usp=sharing_eil se d

m&ts=62e771c3.

Assistive Devices

e In Bargarh district, 59 beneficiares of the colony
were provided with MCR = shoes. similarly, 11 CLPs
were provided with Wheel chairs, 3 CLPs with tricycle
and 2 CLPs with prosthetic Limbs.

e In Balasore district, 18assistive devices were

distributed among the beneficiaries.



https://docs.google.eom/spreadsheets/d/l
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were provided with both grades of MCR ~shoes.
Similarly, in a special BBSA camp, 161 CLPs of
Gandhipalli and 165 CLPs of Nehrupalli were

provided with wheelchairs & tricycles.

In Jajpur district, 87 beneficiaries of the colony were
provided with both grades of MCR shoes and 7
beneficiaries were provided with tricycles for better

mobility.

In Jharsuguda district, 10 wheelchairs, 7 tri-cycles
and 5 crutches were distributed among the

beneficiaries of both the colonies of the district.

In Khordha district, 64  beneficiaries of
Ramakrushnapalli Leprosy Colony have been supplied
with  MCR shoes & 60 beneficiaries have been
identified for the supply of aids and appliances.

20 beneficiaries of Jagannath Leprosy Colony of
Khordha district have been supplied with MCR shoes
and 05 beneficiaries have been identified for the supply

of aids and appliances.

10 beneficiaries of Bapuji Leprosy Colony of
Khordha district have been supplied with MCR shoes
and 06 beneficiaries have been identified for the supply

of aids and appliances.

\ / CLL:"*\R ‘g S
In Cuttack district, 704 beneficiaries of the colome \\EU“‘

-..--ﬂ/“'/

o
‘;‘;fezﬂ
. I

A
1.

N

2

ﬁ,@ﬁ ﬁ.

i

z;zfiﬁ



e 11 beneficiaries of Dharabati Leprosy Colony of

Khordha district have been supplied with MCR shoes

and 16 beneficiaries have been identified for the supply -

of aids and appliances.

e In Mayurbhanj district 38 pairs of MCRs shoes have

been provided to the inhabitants of the Saraswati

Leprosy colony. In a BBSA camp organized in the

colony, 36 tn-cycles, 4 wheelchairs, 18 crutches, 3
hearing aids and 3 walkers were distributed among the

beneficiaries.

e In Puri district, 112 assistive devices were distributed

among the beneficiaries.

e In Sundargrarh district, 62 MCR shoes were

distributed among the beneficiaries of the Durgapur-B

leprosy Colony. Similarly, in a screening camp, 3.

CLPs were identified to receive prostheses from the

advanced rehabilitation center.

Assistanceto Parents

In 35 cases financial assistance @ Rs.1000/- per month

have been extended in favour of parents of Cured Leprosy |

Persons in Bargarh, Balasore, Jajpur, Khordha, Mayuirbhany

and Sundargarh. In Cuttack applications have been collected

from eligible applicants and are under verification.

Pre Metric Scholarship




Pre Matric Scholarships have been sanctioned in
favour of 202 students in the colonies of Bargarh, Balasore,

Cuttack, Khordha, Mayurbhanj, Pun and Sundargarh.

Post Matric Scholarships

Post Matric Scholarships have been sanctioned in
favour of 49 students in the colonies of Bargarh, Balasore

and Puri.

Skill Development Training

161 beneficiaries (Bargarh-31, Cuttack-27, Jajpur-12,
Khordha-11, Mayurbhanj-20, Balasore-60) have been
identified for coverage under the Skill Development Training
Programme in different trades. Skill development training on
Mushroom cultivation, Vegetable farming, Weaving and
Agarbati making are going on in the colonies of Balasore,
Mayurbhanj and Khurda District. 59 beneficiaries are
undergoing the above training programme. Except for Puri
rest of 5 districts have finalized and approved the programme

of Skill development under different trades.

Self-Employment

176 cured leprosy women of Puri were financially
assisted with Rs. 10,000 each. Similarly, 34 CLPs of
Sundargarh have been identified for self-employment in
nursing, Beauty parlour and training. Eligible beneficiaries
will be provided with Self Employment Kit or assistance

after completion of their Skill Development Training.
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Self Help Group

50 SHGs(Cuttack-27, Jharsuguda- 1, Khordha-4,
Mayurbhanj-10, Puri — 2, Balasore-6) have been identified to

receive financial assistance @ Rs.50,000/- per group.

Marriage Incentive and support

Marriage  Incentive  to 21 Cured Leprosy
Persons(Bargarh — 2, Cuttack-1, Jharsuguda- 1, Khordha-7,
Mayurbhanj-10, Puri — 11, Sundargarh - 1, Balasore-1) @
Rs.50,000/- have been sanctioned in favour of beneficiaries

living in the colonies.

Living conditions of Cured Leprosy Persons (CLPs) —

Steps have been taken by SSEPD Department by

implementing  its  scheme “Umbrella  Scheme  for
Rehabilitation of Cured Leprosy Persons (CLPs) and by Co-

ordinating with Housing & Urban Development Department

and Panchayati Raj & Drinking Water Department for

allotment of houses and other basic infrastructure i.e. Pucca
House, Roads, Drinking Water, Individual Household
Latrines, Community toilets, Street Lights, Electricity etc.
under Jaga Mission of Housing & Urban Development
Department in respect of the following 12 Colonies of 8
Districts and 1 Colony i.e. Bargarh Leprosy Colony,

Jamunda of Bargarh District (Rural area) respectively.

1. Balasore: Lewis Leprosy Colony,Balasore
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. Cuttack: Gandhi Pali, Nayabazar, Cuttack \3},\\
. Jajpur:  Gandhi Nagar Colony, JK Road, Jajpur

. Cuttack: Neheru Pali, Nayabazar, Cuttack

[, R S VS I

. Jharsuguda: Indra Ashram Kulemura,Beheramal,
Jharsuguda

6. Khordha :Ramakrushnapalli, Kharvel Nagar, Unit-

III, BBSR

7. Khrodha :Jagannath Leprosy Colony, Mancheswar,
BBSR

8. Khrodha :Bapuji Leprosy Colony, Jatni,Khrodha

9. Khrodha :Dharabati  Leprosy Colony, Jatni,
Khrodha

i
/7

10.Mayurbhanj:  Saraswati  Colony, Baripada, S5
Mayurbhanj | <
11.Puri: Sanjayjee Leprosy Colony, Puri S
12.Sundargarh:  Durgapur-B  Colony, Malgodam, “‘;:% |
Rourkela, li |

s

Pension : >

Sub-Committees at the district level have been |
instructed vide letter No.8871/SSEPD, dtd. 23.11.2021 to
“cover all eligible Cured Leprosy Persons under the Social
Security Pension Schemes. To date, 1691beneficiaries living
in the 13 Leprosy Colonies have been covered under the

Madhu Babu Pension Yojna (MBPY).

Ration Card:
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Almost all beneficiaries residing in 13 Leprosy -

colonies have been provided ration cards under NFSA. Sub-
Committees  have been instructed  Vide  letter
No.8871/SSEPD, dtd. 23.11.2021to cover all eligible Cured
Leprosy Persons within 2 months after they are cured of

leprosy.

Jaoa Mission:

The Housing & Urban Development Department was
approached Vide letter No.4564/SSEPD, dtd. 20.06.2022 to

include all 13 colonies under JAGA Mission. In response, H

& UD Department has intimated that except for Jamanda,
Katapali Leprosy Colony in Baragan under Bargarh district,
all 12 Leprosy Colonies of eight (8) districts are coming

under Urban jurisdiction and the Colonies have been taken up

under Jaga Mission. Initiatives have already been taken up

under Jaga Mission to improve their living condition by

constructing roads, drains, street lights, electricity, piped |

water supply, individual toilets, cluster-based toilets, open
space development, child play equipment and community

centres. The detailed status of work taken up in 12 colonies

intimated by DMA-cum-Mission Director, 'H & UD"

Department is annexed at Annexure-D.

As reported by DMA-cum-Mission Director, Housing -

& Urban Development Department, two (2) Leprosy

Colonies of Cuttack i.e. Gandhi Palli and NeheruPallihave

already been transformed into Biju Adarsh Colony. Further,
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photographs received from districts in this connection are

filed herewith and annexed as Annexure- E.

As Jamanda, Katapali Leprosy Colony in Baragan
under Bargarh district is coming under the jurisdiction of
rural area, Principal Secretary, P.R & D.W Department has
been requested Vide letter No. 4930/SSEPD, dtd.
05.07.2022 to extend the benefit under Rural Housing

-scheme, piped water supply, Individual Household Latrine

and sanitation etc. to the inmates of the colony. As reported
by DSSO, Bargarh, 28 families have availed the benefit of

the rural housing scheme in the colony. The detailed list of

beneficiaries is filed herewith and annexed as Aunexure- F.

a. Odisha Livelihood Mission has been approached to curate
the schemes available to them and implement them in the
colonies. They were also requested to instruct an expert to
coordinate with the district officials to check the
suitability of the schemes for the CI.Ps. Meanwhile,
Balasore, Mayurbhanj,‘ and Khurda districts have started
Skill Development training in Lewis, Saraswati,
Jagannath, Ramakrushna, Dharabati and Bapuji Leprosy
Colonies. Similarly, in Jharsuguda district 58 families
have been covered under livelihood programmes @ Rs.
5000/- per family in the Indira Ashram Leprosy colony.
Bargarh, Jajpur and Sundargarh districts have finalized
their skill development programmes. However, Cuttack

and Puri district are inthe process of counselling and

7z
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‘dentification of their beneficiaries for the skill
development training. Reports submitted by districts in

this connection are annexed as Annexure- B series.

6. That, this Hon’ble Court vide Order dtd. 30.11.2021 in

Paragraph — 16 directed as follows:

“xx X XXX XXX

16. The Court would waﬁt to ascertain the views of the
State Government of Odisha on adopting the bést
practices of the State of Maharashtra in drawing up a
scheme for the welfare of persons with leprosy or
cured of it. Affidavits in this regard be filed before the
next date both by the Secretary, Health and Family

Welfare Department as well as the Principail Secretary,

SSEPD Department.
XXX XXX XXX
7. That, with regard to the directions contained in

Paragraph — 16, it is submitted that already a scheme

«Rehabilitation of Cured Leprosy Persons” has been

Jaunched by SSEPD Department in February 2021 with

different components of the scheme for persons cured of

jeprosy having not less than 40% disabilities. Within one year

and four months of launching the programme, the benefits -

extended under the scheme have already been ‘submitted in

the earlier paras. Further, Shri Sanjay Kadam, State

Commissioner for PwDs, Maharashtra, Dr Arkekar, Joint .

Director (Health), Government of Maharashtra and

s
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Committee for formulation and monitoring of rehabilitation
programmes for cured leprosy persons held on 18.11.2021. It
is ascertained during the discussion that in Maharastra every
year about 15,000 new cases are detected and the same
numbers of persons are also cured during the year and 65% to
75% of persons return home after discharge. 15% to 20% of
the remaining prefer to go to NGOs working in the field of
rehabilitation programmes. About 15% to 20% of them also
end up in the Leprosy colonies. The cost of accommodation
per person per month is Rs.3500/-. The State Government of
Maharastra provides Rs.2500/- and the remaining is arranged

by the concermned NGO.

Based on the above inputs of these experts on
rehabilitation of cured leprosy persons in Maharastra, it was
decided fhat the sub-committee constituted at the district
level under the Chairmanship of Collector will ensure the
following services under the existing Scheme to the eligible
Cured Leprosy Persons with not less than 40% disability
within two (2) months after completion of their treatment
from leprosy :

a) Homestead land under Basundhara scheme

b)  House under rural housing scheme and Individual
Household Latrines.

Providing MCR footwear

Ration card under NFSA scheme
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e) Reconstructive surgery, if needed
f) Pension under Madhu Babu Pension Yojna
g)  Physiotherapy services

Beneficiaries covered under the above Schemes as
reported by districts in 13 Leprosy colonies are filed herewith

and annexed as Annexure — G. Minutes of the above State

level meeting held on 18.11.2021 is filed herewith and

annexed as Annexure-H.

8. That, the facts stated above are true to the best of my
knowledge and based on available Official records.

Jdentifie b Y

!l\'f— D !'v

Advocate General’s Office

Cuttack .
Date: /08/2022

Certified that cartridge papers are not available.
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‘GOVERNMENT OF ODISHA -
Department of Social Security & Empowerment of Persons with Disabilities

No 2A1Z /SSEPD DLR3-05-2022
SSEPD-DA4-CASEQP-0003-2021

ORDER

In pursuance of para-8 of Order Dt. 18.05.2022 of Hon'ble High Court.of Orissa in

WP(C) No0.13403/2015 (Bipin Bihari Pradhan Vrs State of Odisha & others), the

Government in Social Security & Empowerment of Persons with Disabilities have been

' pleased to constitute the ‘Monitoring Committee’ to facilitate irhptementation of the
directions issued by the Hon'ble Court in the following manner:

1. Additional Chief Secretary to Government, - Chairman
Health & Family Weifare Department

2. Collector - Member
(Balasore/ Bargarh/ Cuttack/ Jajpur/ Jharsuguda/
Khordha/ Mayurbhanj/ Puri/ Sundargarh)

3. Mr. B.P. Tripathy, Advocate - Member
4. Ms. Pami Rath, Advocate - Member
5. District Social Security Officer - Member

(Balasore/ Bargarh/ Cuttack/ Jajpur/ Jharsuguda/
Khordha/ Mayurbhanj/ Puri / Sundargarh)

6. Commissioner-cum-Secretary to Government, - Member- Convenor
Social Security & Empowerment of Persons with
Disabilities Department

TRUE GURY ETTESTED By order of the Governor%ﬁ’b\/

A\
\V ey 4 el {(Madhumit a%ék)

f“w“‘;?ﬁcé{‘_:_} paani Additional Secretary tb Government

Memo No. 2418  / ssepp  Dpated 23-05-2029 .

Copy forwarded to All Members for kind information. M

Additional Secretar ov rnment

LOK SEVA BHAWAN, SACHIVALAYA MARG, UNTT-2, KESHARI NAGAR, BHUBANESWAR, ODISHA-751001
e-MAIL: ssepdodishp@amail.com
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OFFICE OF THE COLLECTOR & DISTRICT MAGISTRATE: BARGARH

(SOCIAL SECURITY SECTION)

Letter No..3...55/Dt. Az 942022,
-+ e-Mail:adswobargarh123@gmail.com

alt.e-Mail: dssobargarh-od@nic.in

Ta

S.gb: )

_ Ref: " Mema no. 5401/SSEPD /Dt 18.08.2022 of .Com‘missioner-cum-Secretary to Gowt, SSEPD

Sir,.

the present living condition of the
Documents/Photograph as a proof of the progress made

The Commissioner-cum-Secretary to Governmént,
SSEPD,Odisha, Bhubaneswar.

Submmision of compliance to the Mema no. 540_1788EPD dated 18.07.2022.

Odisha, Bhubaneswar. " .~

cited above ,i am to submit necessary compliance on
inmates of the colonies along with supporting
in the meantime,for favour of your kind

In Inviting a- reference to the subject

information and nesessary action.

Yours faithfully,

pUE COPY RTTESTED
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mailto:clssobargarh-od@nic.in
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The fol!owmg steps have been taken with regard to the Bargaon
Leprosy Colony,Jamurda.

1.PD-,DRDA- Bargarh Has informed that 28 numbers of CLPs have been
covered = - under Rural . housing Scheme.
List Enclosed — Annexture-A o

'Annexture-A .
Sl.no Name - | stno | Name
1 Rakhi Kharsel .15 Dathia Naik
2 Sukrun Karan } .| 16, | Suikha Sandha
-3 Mukund Padhan 17 - | Dukhi Jagdala
4 Jamini Sahu 18 Bela Sahu 1 |
5 | Ramdas Badi ' 19 | Chitra Dehuri
6 Bipin Bhosagar 20 | Sunafula Kuanr
7 Tila Patel 21 rahasa Bagarty
8 Samari Barik . 22 Kamal Thati
9 | TimaSa 23 | Radha Bag
10 | Sashi Badhai 24 | JharSyna
11 | Rabindra Behera - 25 | Karna Majhi
12 Bela Panda = 26 Daulat Khandagiri
13 | Timan Dharua : "27 | Teja.Kathar
14 | Sadashib Sethi | 28 | Madhab Padhan

2. That as per the Resolutlon dated 23" February, 2021 of SS&EPD
Department following activities have been taken up.

a) SURVEY AND IDENTIFICATION:

Survey of CLPs has-been completed at Bargaon Leprosy Colony, at
Jamurda. The list of Cured Leprosy Persons has been maintained by the
District Leprosy Officer (DLO).Based on this, -the ‘data on their family
members have been collected.Their children have been identified. Also,the
places of their educational institutions have-been identified which has helped

" to cover them under different rehabjlitation programmes of the Government.

b) ASSISTIVE DEVICES:

» District Leprosy Officer has reported that MCR shoes (Gr-1) have already
been provided to ( 21 ) LAPs on 13.8.2019 and Gr-2 MCR shoes to (38)
LAPs on 11.3.2022.in Bargaon Leprosy Colony.It is a continuous process.
Copy. of letter No.7108, dtd.10.05.2022 of Addl.District Public Health Officer
(Leprosy),Bargarh is filed herewith and annexed as Annexure - B.

. One assessment camp, was organized at Bargaon Leprosy Colony with the
assistance of DDRC Sambalpur on 7.4.2022.1t has identified six (6) persons
TRUF 0 _%P.{JQ ff{@’fﬂg :
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Colony.lt

for provision of ort
already been placed by the district..

o ‘2-,.

hosis and prosthesis and funds for their manufacture has
Also, three (11) CLPs have be

.

1
. . provided with wheel chairs-and (03)CLPs have been given tricycles and-
| . (3) persons given Prosthetic Limb for better mobility. :
. Distribution of aids and. appliances are filed herewith and .annexed as
Annexure- C Series. '
) ' Annexure- C
S.N Beneficiary Name - | Father's/ Husband Name Village | Aids & appliacncﬁ
1 DAULAT KHANDAGIRI | MEGHA JKLC | Tri-Cycle
2 DHIRA SANDHA RAIU JKLC | Wheéeichair
3 DHRUBA BHOI MAYADHAR JKLC | Wheelchair
4- | DOLAMANI SAHU' SAMA KLC | Wheelchair
s- | DRUPADI DEHERI GADA DEHERI JKLC | Prosthetic Limb
6 GANTHIA NAIK | CHAKRA NAIK- KLC | Tri-Cycle
"2 | GOBINDA BANCHHOR | RATHA BANCHHOR IKLC f:\;g:s‘“pm” :
.8 GOLAPI KHUNTALA KIRTAN KHUNTALA JKLC | Wheelchair .
9 | GOURI BANCHHOR RABINDRA JKLC | Prosthetic Limb
10 | GULAPI BHOI DASARATH KLC | Wheelchair
| 1t GURUBAR! SAHOO FAGNU ) JKLC | Wheelchair -
12 | ILA SUNA | BHUSKA SUNA JKLC | Prosthetic Limb
l |13 | JADAB PADHAN CHAITANYA e | wheelchair
- 14 JAHAJA BHUE' RUPA JKLC Wheelchair
1s | BHAMA ADABAR BHUJA JKLC | Tri-Cycle
16 | JANAKI BHUE BIREN IKLC | Wheelchair
17 | JANMA PATEL GOPAL KLC | Wheelchair
18 | JASHODA BARIK BANS! KLC | Wheelchair
d.ASSISTANCE TO PARENTS:
« Based on the survey work mentioned above, 05 parents were identified and
they.have been sanctioned Rs.1000/-per beneficiary per month till their
children attain the age of 18.
PRE & POST MATRIC SCHOLARSHIP:
\ B « 37 nos. of students have been sanctioned pre-matric scholarship for the

.  year-2021-22. _
| ' Copy of Sanction Order

s Amexure -E.
tue cory ASHER S AU TR nevre £

No.886, dtd.19.07.2022 is filed herewith and

A/ e

NAME OF THE:

canoioate | A%

* AADHARNO |

NAME OF THE SCHOOL

Total

CLASS
N amgunt-

dditional Soreis %40 G]c;xip akash Naik

S

| 786820387905

Govt UP'Schdol, fainurda

vi | 8000

S5EPD Depariner

;a'rs&ri@t'ﬁﬂc_m%uﬂrity Officer

Cﬁﬁg&m _
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i .
i - Anjali Séth 11 494476603691 Govt UPSchool, Jamurda vi 8000
: * ) )
3 . ' .
! ‘ - ; Barsha Sahu 12 640317533353 Govt UP School, Tejagola Vi 8000
Prasanta Bhue 14 S$759869175809 Panchayat High School,Jamurda 1X 8000
4
' ;| Rehela Dharua 12 | 811406884805 Govt UP School, Jamurda i 8000
{y 6 Rina Bhoi 12 332763828971 - "Govt UP School, Jamurda V) 8000
" . Saloni Suna 12 664661958854 Govt UP School, Tejagola vill 8000
: 2 Sambhu Pandey 17 980243507460 ‘Panchay‘dt High School, Tejagola X 8000
Seema Chhatar 14 692282444582 Panchayat High School, Jamurda X 3000
g .
10 Shiobarani 8adi 14 553997788180 Panchayat High School, Jamurda X 8000
1 Sudhir Banchhor 11 722072802695 Gowvt UP School, Jamurda vi 8000
[, | Tikeswar Bhoi 13 | 892160699742 Panchayat High Schbol, jamurda X 8000
13 Tulasi Pandey 12 212633294321 Govt UP School, 3amurda . Vil 8000
. . Sujata Sahu 12 + 472136831552 .Govt UP School, Tejagola vil 8000
14 : t
15 | Binod Sandha 15 670581668684 - ‘Panchayat High School, Jamurda X 8000
16 | -Shiba Bag 13 864714771083 Govt UP School, Jamursda Vil 8000
i = = T -
17 Rita Bagarti 17 872848811167 Panchayat High School, Tejagola X 8000
5[ Anjali 8agarti. 13 272723750014 Govt UP School, Tejagola T v 8000
19 Hanna Dharua 9 699987778800 Govt UP School, Jamurda I 8000
2 | "25ina Bhoi 9 949277847573 Govt UP School, famurda Y 8000
”n Maheswar Bhoi 10 668447810371. Govt LP Schoot, lamurda v 8000
2 Phaguni Biswal 12 420836678121 Govt UP School, Jamurda . v 8000
2 Sunita Bhoi 9 | . 628126455211 Govt UP School, Jamurda il 8000
24 Sushil Banchhor 9 913490019601 Govt UP Schob!, samurda n 8000
% Saroj Bagarti 10 279802401274 Govt UP School, Jamurda W 8000
I 26 Molina sahu 8 875654215099 Govt UP School, Jamurda It 8000
| 27 Sangita Bag 8 627218781748 Govt UP School, Jamurda 1] 8000
28 Nikita Suna 7 204942708774 Govt UP School, famurda 1l 8000
29 Rahul Chhatar 10 820097470532 Rainbow public schoot Bargarh it 8000°
| Anurag Barik 9 | . 505315178362. Rainbow public schoo! Bargarh m 8000
i
| Samanta Sahu 1 §$4063633611 Govt UP School, Jamurda v 8000
| : ! : - e
1y fo Govh @?\
o Cohecior
{District Social . Barcarh

5 : "
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I ‘ 32 Brundabati Sahu | 1,5' 940136648175 ) Ch.!is.l'(.:!.lyt?ﬁ High School,Madhupur X 8000
‘; - ) 33‘.” .A.ka‘sh Bariha , 11 34?334475144 . G-a.i!guda Primary Scﬁool v 8000 ‘
1 .34 ‘ Anja‘l:» 8ariha 8 324907403358 ’ Gail.guda Primary School 1 8000
‘ 55 | Latita éariha _ | 14 877179819259 GOWEHigﬁ’School.Dahita X 3099
36 sashobanti Barina | 17 795967554886 Gowjﬂigh Schiagl, Dahita X 8000
’ .37 Saibani Bariha 10 '99.8613.403553 Gailguda Prifnary thool 7 \Y 8600
TOTAL 296000

+02 nos. of students have been sahctiohed_Post-matric Scholarship for the
year 2021-22. ’ ‘ . - ' -

- Copy of Sanction Order No.889 dtd. 19.07.2022 is filed herewith and
annexed as Annexure — F. Lo

, -Annexure - F
NAME OF THE . . . Total
CANDIDATE AGE AADHAR NO NAME OF THE INSTITUTION CLASS amount
Sl. No
- . Dadhibaman
e h ]
1 admini Sahu 17 207423575688 H.5.5chool, Bhatli X1 .10000
. : Dadhibaman
Kal q
2 Laxmi Kalse }8 ) . 5461399 $537 H..School Bhatli X( , 10000
TOTAL : e 20000

SKILL DEVELOPMENT TRAINING:

. Asst. Director Textiles has reported that basic weaving training consisting
* of Fifteen (15) CLPs have been identified and approved in the District Level
. Monitoring Committee held on 29.04.2022. For this purpose, proposal has
_ already been submitted to the Director of Textiles & Handloom, Odisha Vide
letter No.543. dt.30.04.2022 for sanction of funds under the Scheme
Promotion of.Handloom'Industries,2022—23. in this training, (15) Fifteen
beneficiaries will get training by one Master Craftsman for six months. During
the training period, there is a provision of stipend@ Rs.3000/- per month.

« Officials of ORMAS, Bargarh have visited Bargaon Leprosy Colony,
Jamurda several times for counseling of candidates .aged between 18-45
years for ‘enrolling them into skill development training program for
vyage/self—employment~under DDU-GKY/RSETI. As a result, four (04) nos. of
candidates had shown their interest for enrolling themselves into DDU-GKY
o adpnder . wage employment - and 12 nos. of
TRUE COPY @f”%ah”“r’dates had shown their interest for enrolling themselves into self-
v "~ employment training program under RSETL. '

" Additionai Seade

SSERL Do

aUnder Rural -Self Employment Training Institute (RSETI),12 nos. of
'gﬁﬁ"{ﬁ‘ﬁates ‘are intérested in self-employment training in mushroom

| Distict Sociat dabrtv Officer -~ = Cohediat



.J

|

' tralmng is started.

. k. Community Awareness:

— &I — 1
cultlvatlon .RSETI personnel had also visited the place and shortly thLay will
start the training with a batch snze of 12. Report of Dy. CEOQ, ORMAS
Bargarh ' |

g. SELF EMPLOYMENT ' | |

+ CLPs wxll be provnded Setf Employment Kits depending upon thelr trade

. requirement so that they can start their-business from home-based umts and

earn livelihood for themselves and their families. After completion of training
programme tool kits will be . finalized as per their requrrement

h. SELF HELP GROUP: . N

Self. Help' Groups' have been formed - in the Bargaon Leprosy
Colony,Jamurda for livelihood activities.According to the above |nstruot|on as
they had been sensitized to the verse of WSHGs. |

SHG wise proposed activity details |
These . Self-Help Groups shall be prov:ded with assistance by
31.08.2022 for initial activity’ support and startup capital as soon as their

- -
i MARRIAGE INCENTIVE & SUPPORT: ' |

|
Two gfrls namely SmtMastana Kalet, dlo Akul kalet and,K Smt.Parbati
Bhue,D/o Santanu Bhue has been identified and their parents had been
assusted with Rs.50,000/- each under SAHAYA scheme for incentive towards
daughters marriage. _ ' |

J- SENTSITIZATION OF WORKERS & ACTIVITIES: .

Gowt. officials of P.R & DW Department and ICDS are regu|ar|y sensmzed |
Also all BSSOs have been sensmzed on Leprosy rehabitlitation. T
| - |

S . o | ;
. - 8. That, with regard to the Visit of the Sub-Committee to the Leprosy
Colony, it is submitted that the Members of the Sub-Committee-DSSOi and .
Dy.CEO, ORMAS visited Leprosy Colony on 25th ‘June *2022. They
interacted with the inmates of the Bargaon Leprosy Colony, Jamurda. They
were satisfied with the rehabilitation work already taken wup. They
put forth two additional demands for betterment of their livelihood. |

e. (i) They. have been given one stall at Krushak bazar Bargarh for show-

casmg their. products © TRUE COPY AT‘[E‘STEH '

T M\/ |
pdgifions! E” o "”; to Govt. ?@it&f:m:' -

 Digtrict Sociak sfm y Officer ¢ O Bargarch’

Banih ‘
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7. That, while implementing the .Resclution dt.23.2.2021 for rehabilitation o
¢ _ CLPs the salient features of Bhimabhoi Samartya Abhiyan (BBSA) a

SAHAYA schemes are keptin view. =

8. That, the facts stated above are true to the best of my knowledge a.nd
based on available Official records.

Cefiector
Bargarh

| ’DiWicf‘Sﬂiz’iﬂr;éﬁurﬂyGﬁice[ .
Pargath
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%, OFFICE OF THE COLLECTOR AND DISTRICT MAGISTRATE, CUTTACK

(SOCIAL SECURITY & EMPOWERMENT OF PERSONS WITH DISABILITIES SECTION)
Email Id: dssoctc.od@gov.1n

Letter No. 3114 /SSH Dt. 2C/ 07 12022

To
The Additional Secretary to Government,
SSEPD Deptt., Odisha, Bhubaneswar.

Sub. : Submission of compliance on implementation of orders dated 18.05.2022
passed by Hon’ble high Court of Odisha in WP ( C ) No.13403 of 2015
Bipin Bihar Pradhan vrs State of Qdisha & Others.

Ref. : Letter No.5399/SSEPD dated 18.07.2022 of Govt.

Sir,

With reference to the subject cited above, | am to submit herewith the

required information on each component of the “ Umbrella Scheme for Rehabilitation of
Cured Leprosy Persons (CLPs)" in the leprosy colonies of the District as follows.

a)

b)

SURVEY AND IDENTIFICATION:

Survey of CLPs has been completed in the three Leprosy colonies of Gandhipalli at Nayabazar.
Nelierupalli at Nayabazar and Trinathpalli at Choudwar has been maintained by the District
Leprosy Officer(DLO). Based on this the data on their family members have been collected. Their
children have been identified. Also, the places of their education institutions have been identified
which has helped to cover them under different rehabilitation programmes of the Government.

ASSISTIVE DEVICES:

District Leprosy Officer has reported that MCR Shoe(Gr-1) have already been provided to 53
CLPs on and MCR Shoe(Gr-2) to 651 CLPs till 318 March 2022 in three Leprosy colonies of
Gandhipalli at Nayabazar, Neherupalli at Nayabazar and Trinathpalli at Choudwar.

Copy of the Letter No.10195, dated-08.06.2022 of ADPHO (Leprosy), Cuttack is annexed at
Annexure-A.

A Preparatory Meeting for organization of Special BBSA Camp at three Leprosy colonies of this
district is scheduled to be held on 25.07.2022. During Special Camp on 2019, Wheelchairs and
Tricycles have been provided to 161 nos. CLPs of Gandhipalli at Nayabazar and 165 nos CLPs of
Neherupalli at Nayabazar.

ASSISTANCE TO PARENTS:

Vide Letter No.3054, dated-15/07/2022 the Deputy Commissioner, CMC, Cuttack & Executive

Officer, Choudwar Municipality has been requested to submit the list of CLPs for process of

support money to parents. TRUE COPY ATTESTED
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(-&Q‘ —
4 Copy of the Letter N0.3054. dated-15.07.2022 of District Social Security Officer, Cuttack is annexed

at Annexure-B.

% d) PRE & POST MATRIC SCHOLARSHIP:

+ 32 nos. application have been sanctioned vide Order no.-3020, dated-13.07.2022 towards grant of

the Scholarship to the cured Leprosy Children and children of cured Leprosy Person studying at
Pre & Post Matriculation or Post-Secondary during the year 2022-23 @Rs.800/- per month
maximum upto 10 months amounting to total Rs.8000/- per applicant against the Neherupalli at

Nayabazar, Cuttack.
Copy of the Sanction Order No0.3020, dated-13.07.2022 is annexed at Annexure-C.

e) SKILL DEVELOPMENT TRAINING
¢ Vide Letter No.-2284, dated-11.07.2022, District Programme Co-ordinator, Mission Shakti,
Cuttack/ District Programme Manager, Odisha Livelihood Mission, Cuttack was intimated a list of

27 nos. SHGs under Neherupalli at Nayabazar, Cuttack for finalization and to organize the Skill
Development Training. The required information of Gandhipalli at Nayabazar is sought from the

Secretary of the concerned Colony.

Copy of the Letter No0.2284, dated-11.07.2022 of District Social Security Officer,” Cuttack and -

Proceeding of the meeting is annexed at Annexure-D Series.

f) SELF EMPLOYMENT:

g) SELF HELP GROUP:
e 27 nos. graded SHGs has been formed in the Leprosy Colony at Neherupalli, Nayabazar, Cuttack.

Accordingly the one time assistance for initial activity and start-up capital shall be provided soon.
The list of the graded SHGs is annexed at Annexure-E.

h) MARRIAGE INCENTIVE & SUPPORT:

One application for assistance to Guardian for Marriage of Daughter has been received i.e.

Sanghamitra Sahoo D/o- Prassana Kumar Sahoo, At- Ghatakula, Madhupatna, Santoshi Nagar,
Cuttack and it has been sent to the Superintendent. Leprosy Home & Hospital, Nayabazar, Cuttack
vide letter No.2113/SS, dated 20.06.2022 for verification of genuineness of CLP certificate. After

. receipt of the verification letter the application is to be sanctioned immediately.

Copy of the Letter No.2113/SS. dated-20.06.2022 of District Social Security Officer, Cuttack is
annexed at Annexure-F, IRiE 0r ™Y ATTERTED
A\
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i) SENSITIZATION OF WORKERS & ACTIVITIES: R
Govt. officials of H&FW Deptt. and ICDS are regularly sensitized. Also, all BSSOs have been
: sensitized on Leprosy Rehabilitation. '
j) COMMUNITY AWARENESS:
As per H&FW Deptt. various health activities have been conducted by the health administration,
Cuttack i.e. Weekly Health Clinic redering DPMR Services, RCS evaluation & Referal, MCR

er care material distribution, minor ailment treatment

Footwear measurement & distribution, Ule

etc.
k) RESEARCH & DOCUMENTATION:

Concerned authorities will look in to these issues and try to sofve them earliest.

Your's {aitbf.glly; .

Memo No. 31/ F  /SS,Dt. D~ cF~J022 :
Copy to OIC (Res) to Collector/Steno to ADM(G) for kmd mformatuon of

Cotltector/ ADM{G.), Cuttack.

District Social § R
gméﬁk

Tﬁ”f‘ SR e S 7
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, ANNEYURE — A
OFFICE OF THE CRIEF DISTRICT MEDICAL & PUBLIC HEALTH OFFICER
CUTTACK

FRICHMOFACRKIAIZRINSAITIRH, GO

Letter No__ (0 /95 / CDM&PHO, Cuttack Date 94/ % /202

To

The District Soci'él Security Officer,
Cuttack

Sub: Compliance to the WP( C) No-13403 of 2015 filed by Bipin Bihari
Pradhan vrs State of Odisha & others .

Ref: Letter No-364 dated 31.05.2022 of DPH, Odisha in pursuance to Letter
No-25247 dated 20.05.2022 of office of Advocate General, Odisha

Sir,

With reference to the above cited letters and subject, it pertinent to
mention here that the term Cured Leprosy Person (CLP) means any person
who has completed a prescribed course of Muiti Drug Therapy (MDT)
(6 months for PB/12 months for MB Regimen). Similarly CLPs with Grade-!
Disability means Loss of Sensation in Hand & Feet due to damage of peripheral
nerve(s), which must not be confused with loss of sensation in the Skin Patches
and CLP with Grade-ll Disability means Visible Damage or disbility like red
eye, corneal ulcer or uveitis in eye, lagophthalmos, foot drop. claw hand/toes.
wounds or ulcers, loss of tissue due to partial absorption of fingers or toes. The
disease burden in Leprosy is primarily CLP having Gr-I' & Gr-il disability, who
requires regular follow-up and care. The number of such cases in the district is
1677(in Leprosy Colonies 704 & Outside Leprosy Colonies- 973) This is
cumulative figure up to 31 March 2022.

G-1 MCR Footwear is recommended for CLPs having anesthetic foot
and G-2 MCR Footwear is recc;mmended for persons having anesthetic
disfigured/un-even foot, However, this special MCR Footwear is not
recommended routinely for all the persons affected with Leprosy. A
comfortable. locally avallable. soclally acceptable footwear with soft insole;and
tough outer sole with back strap is recommended to those who can afford.

As per the Hon'ble High Court's order dated 18.05.2022 on point-6i #
was mentioned that out of 2346 Cured Leprosy Person (CLP) 360 cases heure
been provided with MCR footwear. However, the figures themselves seem 120
be on the basis of data datlug back to 2009-& not the latest data.

TRUE CORY ATTZSTID PTO




Compliance:

Figure of 2346 relates to the cumulative information of Cured tebncli‘siyx
Person (CLP)residing outside Leprosy Colonies & have successfully completed
full course of MDT Treatment from 2009 to 2021-22. The details are attached
as Annexure-1. ‘

360nos of MCR Footwear in the year 2021-22were provided to the

- deserving disabled CLPs residing in different Blocks & Urban areas. outside the
colonies of Cuttack district. It may also to be noted that 107 nos of MCR
Footwear have already been provided in the current year i.e.- 2022-23 (upto

May-22) to above categories. Details are annexed as Annexure-2.
2 NS ] |
Similarly.(599nosof MCR Footwear in the year 2021-22 and 123nos in

the year 2022-23 (upto May-22) were provided 1o the deserving disabled CLPs
residing in Leprosy Colonies of Cuttack district. The details are attached as
Annexure-3.

Updated Detail line listing of twneficary for Footwear & Ulcer kit for the

year 2021-22 & 2022-23 (up 1o May-'22) 15 also enclosed for kind reference.
Yours faithfully

e -
¥ "‘\"L,?f

ADPHQ (LepJ, Cuttack

500 ‘, _63'(.'3 - }f / f‘f / Jed. _Z .

Memo No /&

: Copy submitted to the Additional Director. Leprosy. Odisha / Director
of Public Health, Odisha, Bhubaneswar for favour of kind information &

necessary acti_on; ‘ g
7 ‘ 7\
- ,MDP HO (Lep). Cuttack

TRUE COPY ATTESTED g
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By Email

OR AND DISTRICT MAGISTRATE, CUTTACK

OFFICE
OF THE COLLECT S WITH DISABILITSES SECTION)

.
e (SOCIAL SECURITY & EMPOWERMENT OF PERSONS W1
N - ol Email Id: dssoctc.od@gov.in
[: E * -
ik . TO )
The Deputy Commissioner-cum-S10, CMC, Quhack. 5
The Executive Officer, Choudwar Municipality, Cuttack.
Sub. : Implementation of different Social Security Schemes of SSEPD Deptt. for
Cured Leprosy Persons in the Leprosy Colontes.
Madam,
With reference 1o the subject cited above, | am to inform that, as Hon'ble
Court desires a visible change in the living condition of Cured Leprosy Persons as well as

proceeding of 3" Sub-Committee meeting hetd on 23.06.2022, you may take necessary

steps for implementation of different social security schemesdorali the eligible CLPs with not
less than 40% disability such as Pension under Madhu Babu Pension Yojana (MBPY) {

Ration under NFSA scheme / Financial Assistance for marriage of daughters / Support
Money to Parents (Guardian for their Chiidren)/ Pre & Post Matric Scholarship/ Skill
Development Training of Cured Leprosy Persons in the Leprosy Colonies i.e. Gandhipali,
Nayabazar, Cuttack/ Nehrupali, Nayabazar, Cuttack and Trinathpaii, Choudwar and submit
the detailed action taken in the matter to this office for onward transmission to Govt.

Your's falthfully,

District Socia

Memo No. 3085& /SS,Dt. _jX-02-2032

Copy forwarded to the Secretary, Neherupali and Gandhipali, Nayabazar,
Cuttack / Secretary Trinathpali, Nayabazar, Cuttack for information. They are requested to
prepare a detail data of left out CLPs and submit to concerned Deputy Commissioner and

E.O.s with a copy to DSSO, Cuttack for coverage under dbe:i\t social

Memo No. 30856 /SS,Dt. J§-0F - 2822
' Copy to ADPHO (Lep.), Cuttack for information and necessary action.

District Socia¥ ity Officer,

Memo No. 864 F /SS,Dt. _[{r&F- 2032
Copy to OIC (Res.) to Collector/Steno to ADM(G.) for kind information of
Collector/ ADM(G.), Cuttack.
o

District Social.8éc Officer,
ttack.

Memo No. 80KF /55, Dt. 19~ 0% ~ 220
Copy submitted to the Additional Secretary to Gowvt. in SSEPD Deptt.,

Odisha for favour of kind information.

TRUE COFY 2y oy
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FFICE OF THE COLLECTOR AND DISTRICT MAGISTRATE, CUTTACK
“SOCIAL SECURITY & EMPOWERMENT OF PERSONS WITH DISABILITIES SECTION)
) Email 1d; dssoctc.od@gov.in

Order No. 230%0  /SS//Dt._t3 | 0%/2022
1. Sanction is hereby accorded for grant of scholarship to the Cured Leprosy Children and Children of
cured Leprosy Persons studying at pre- and post- matriculation or post-secondary in favour of the
following students towards reimbursement of scholarship (financial assistance) for the academic
year subject to maximum period of 10 months in an academic year.

2. The rate of scholarship is:

: i. Pre-Matric (From Std. V to X)
ii. Post-Matric (From Std. XI - X1I)
jii. General Graduate / Post Graduate Courses
v, Professional Degrees / Diplomas/ Certificates

Rs.800.00 PM

Rs.1000.00 PM
Rs.1500.00 PM
Rs.2000.00 PM

The amount is payable to the students to their respective Bank A/c. through E-transfer.
4.

s. Format of sanction order

The applicant shall have family income of not more than Rs.2,40,000.00 per annum.

T ‘ ) Amount Sanctioned
st.| “f.\;flgzt?i;bse/ts\jg?:::.s Permanent | Name of the Institution Period of | Course/ @Rs.800/-PM &
No 1o 1N Address where continuing study sanction Class period of 10months.
|y Meme e . (nRs)_ . .
{0 ] 2 3 4 - 5 6 7
el i Neherugali. Nehru Nodal Uccha
| ‘f/‘;‘cc!l‘l‘“fg M":ﬁ'g‘f“ D/o- | Nayabazar, | Bidyapitha Nayabazar, | 2022:23 X 8000.00
L ‘_a a He ol Cuuack | Cuttack-4 o
» | Rebindra Panda. S/o-|  py Do- 20223 | IX 8000.00
{ Gopinath Panda 4 . .. .
‘ Parameswar Behera,
! 3 Sta-  Prashant Kumar Do- Do 2022-23 1X 8000.00
'\ v ‘Behera o S
, M. Mrutyunjay Mishra, |
: § | Slo- Pratap Kumar Do- Do 2022-23 IX 8000.00
i L Mishra
| 5 |Ananda Bagh. Slo-Dilip | gy, Do 202223 | IX 8000.00
! ABagh L e
: 6 Amit Rout, S/o- Sosant Do- Do 2022-23 1X 8000.00
Kumar Rout 3
g KumarRout . _ . N S : e
*. ; | Dipti  Parija,  Dlo-} gy Do * 2022-23 X 8000.00
' Purusottam Parija
K. Meghana Rao, Dfo- i
8 |k BishwuRao e ____P ° 2022-23 lx _ 8000.00
o | Rekha Sethy,  Dio-}  p Do 202223 | 1% 8000.00
| PrabinaSethy L. — . S
g | Studtaxmi Nayak, Dio-| g Do 202-23 | IX 8000.00
] Bhavgara,th“ Nayak N
] - ate) /0-
1 | Kalpana  Patel, - Dio-}  p Do 20223 | X 8000.00
L \lswavaPatel L . e -
| | Monalisha Nayak. Do} . Do 202223 | X | . 8000.00
U PramodNayak L T L Lo .o _ e
{ |3 | Subham Behera, Slo-| Do 202223 X 8000.00
1 Sukadev Behera T , i
|4 | Sncha  Mayee Parida, Do- Do 202223 X 8000.00
| D/o-Taranisen Parida __ Py I e ate e e, _J_ A
BT M Pl ol ook RPN SRR IR’IJ-EA’Q:- 5t TT':‘:}—T:LU - s

-
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-_‘n_ R T ISR 7,,,___:,4’_ P .
Subhashree Sahani. D/o Do- ] Do 2022-23 IX 800000
Nandi Sahani s N - B

16 | Bhagyashree Dora, Dio- | Do 2022-23 IX 3000.00
;.. ' Prakash Dora o _ N
|7 | Subbalaxmi Pradhan. | Do. Do 2022-23 X 800000;

| D/o-Sanjaya Pradhan | T SRR
i Udaya Kiran Panda, S/o- ‘ R /
18 | Manas Ranjan Panda | ‘?‘?;ﬁ—w ~ Do 2022-23 X 80?0.00 |
qual‘«m Mahakud. D/o-
'I? Panchu Mahakud _,_[3_0_:___ Do 2022-23 X 80(1009_ -
20 Subhadra Behera, D/o- Do- Do 2022-23 1X 8000.00
“" | LaxmanBehera | " —— . -
gy | Shibram —Naik. ™ Sfo- |~y Do 2022.23 X 8000.00
Suresh Nayak
Saro)  Kumar Nayak, . i

,.22 Rushibar Nayak | Do- Do 2022-23 X 8000.00 L
SwatiSwarupa  Sahoo. |

73 Do- -

'_J D/o- Sisir Kumar Sahoo A Do B Do 2022-23 X 8000'0_?_’_ )

24 Subhalaxmi Jena. D/o- Do- Do 2022-23 (X 8000.00

“" | Rabinarayan Jena )

Akankshya Gupta, D/o-
R } -
..Sﬂ Man Mohan Gupta i DQ | Do 2022-23 IX 8000.00
Rahu! Kumar Pyusty,
26 | Dio-Late  Sambhunath Do- Do 2022-23 IX 8000.00
) Prusty o , -
[ 27 E“"‘"‘"““ Padhi. = Slo-y . Do 202023 | IX 8000.00
{ ~_{ Kanchan Padhi . _ .
ag | Ankita Sethy,  Dio-} 5 Do 202223 | Vil $000.00
| Babula Sethy : ‘
| 29 | Supriya Maharana, Dfo-| Do 202223 | Vil $000.00
{“_“C%ampaNMhmana L ) T
i .~ Bhagyataxmi Pradhan,

0 - -

!k, Dio-Ranjan Pradhan | =ﬂDo Do 2022-23 VIII 8000.00 _

-, | Krushna Sahoo, Sfo- |
‘)i ' Hari Sahoo | Do- Do 2022-23. Vil 8000.00

Bikash  Sahoo, S/o-

- . \ Pe. R

J.i | Bhagaban Sahoo i Do Do 2022-23 VI 8000.00 ~
l”__ _ - ‘Grand Total - 2,56,000.00

(Rupees Two Lakh Fifty Six Thousand) only

M%’; a v
COLLECTOR, éa ACK.

Memo No._%091 /SS,Dt. F3-0¥-J099 <
Copy forwarded to the Secretary, Neherupali, Nayabazar, Cuttack for information.

Copy forwarded to H.M., Nehru Nodal Uccha Bidyapitha, Nayabazar, Cuttack-4 for
information. '

Copy forwarded to the Deputy Commissioner-Cum-SI10, CMC, Cuttack for in[irm/ation.

Memo No. 302D 1SS, Dtd. 13~CF~¥12

Copy submitted to the Addltuonal Secretary to Govt. in SSEPD Deptt., Odlsh

Kind mformatlon
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By Email

., OFFICE OF THE COLLECTOR AND DISTRICT MAGISTRATE, CUTTACK

(SOCIAL SECURITY & EMPOWERMENT OF PERSONS WITH DISABILITIES SECTI‘
&, Email 1d: dssoctc.od@gov.in o
% :
Letter No. 22 1SS/ De. \\ / O F022
To ! A

The DPC, Mission Shakti, Cuttack/
DPM, OLM, Cuttack.

Sub. : Submission of List of SHGs for preparation of Skill Development Training
Programme. ‘
Madam, . |
With reference to the subject cited above, | am to send herewith the 27 nos
of list of S.HGls under Neherupali, Nayabazar, Cuttack for process of Skill Developmen
Training Programme. As per proceeding dated 30" June,2022 you may finalize the trade fo
Skill Development Training Programme of CLPs at Neherupalli, Nayabazar, Cuttack throug!

the BPC concerned and intimate the details of such trades to this office at an early date.

Encl: As above ' Your’s faithfully,

Memo No. X35 /88, Dt.\\ JOFH 2D
Copy forwarded to the Secretary, Neherupali, Nayabazar, Cuttack for

information.

Bistrict SociakSedlyrity Officer,

B Guttack.

Mermo No. D\Rgé /SS, Dt. \ A L0TT I
Copy to OIC (Res.) to Collector for kind information of Collector, Cuttack. |

Memo No. Q8 7= /ss, Dt. \\ /QF18D_
Copy submitted to the Additional Secretary to Govt. in SSEPD Deptt.,
Odisha for favour of kind information. :

TRUE
Additionat Sear? zf'm‘SwL
‘gSEPD Dopan nent
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® _ - MINUTES OF MEETING FOR ORGANIZATION OF SKILL DEVELOPMENT TRAINING OF
" . CURED LEPROSY PERSONS IN THE LEPROSY COLONIES OF THE DISTRICT, 2022

-,

Date: 30th June 2022 (04.00 PM) Venue: Office of DSSO, Cuttack

~ The meeting was held under the chairmanship of District Social Security Officer,
Cuttack for Organization of Skill Development Training of Cured Leprosy Persons in the
Leprosy Colonies of the District i.e. Gandhipali & Neherupalli, Nayabazar, Cuttack.

DPC, Mission Shakti as well as DPM, OLM, Cuttack, Sadashiba Swain, Secretary
Neherupali and Praddep Ku. Pradhan, Secretary, Gandhipali were present in the meeting.

At the outset, the DSSO explained that, Govt. in SSEPD Deptt., Odisha has entrust
Mission Shakti & OLM for the livelihood and skill development of Cured Leprosy Persons
which is a part of rehabilitation in consultation and assistance of Odisha Livelihood
Mission as Hon'’ble Court desires a visible change in the living condition of Cured Leprosy
Persons.

> The DPC, Mission Shakti has elaborated different activities i.e. tailoring, weaving &
mushroom cultivation training undertaken with them.

» It has been d_ecided that, both the Secretary of Gandhipali & Neherupali has to submit
the list of SHGs with S.B. Account details to the office of the DSSO, Cuttack within 7
days for preparation of training programme.

» After receipt of the SHGs list, the concerned BPC will visit the coloniesband finalize the
training programre in consultation with the DSSO.

» It has also been informed bcth the Secretary of Gandhipali & Neherupali to submit the
list of eligible CLPs with not less than 40% disability (as per letter No.8871/SSEPD,
dtd.23.11.21 of Govt. in SSEPD Deptt.) for processing. of MBPY . Also submit the
application form for sanction assistance under scholarship to the office of the DSSO
immediately.

» As per proceeding of 20 Sub-Committee meeting held on 22.04.2022, it has been
mentioned here that, in case of the amoun? spent in the SAHAYA Scheme for pfoviding
Livelihood Kit to the CLPs of both the colonies the detailed funds received from
Government and expenditure incurred f{or this has been elaborated clearly among the
members present there and also it has been requested both the colony representative’s

to submit the list of left out CLPs for processing of the CLP kit.

The meeting en_ded with a vote of thanks to the chair.

TRUE COPY ATTESTED
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Memo No.8AC3 _iss, pt. 02/ OOfF 2092
Copy ; submitted to the DPC, Mission Shakti and DPM, OLM, Cuttack for mformatcox

and necessary action.

District Socj Se% rity Officer,

Memo No. 92OY Iss, Dt. A fo7/200-
Copy submitted to the Secretary, Gandhipali & Neherupali, Nayabazar Cuttack fo
information and necessary action.

District Social-Security Officer,

Memo No. @265 ;ss, Dt. 622/0 F/2022
Copy / submitted to the District Leprosy Officer, Cuttack %r favour of information.

Memo No. 22 0-&_/SS, Dt. 0%/67/99;9\

Copy submitted to OIC (Res.) to Collector/Steno to ADM(G.) for kind information of

CollectorfADM(G.), Cuttack.

Memo No.O2 0 7 1ss, Dt. _0X{0F/200

Copy / submitted to the Additional Secretary to Govwt. in SSEPD Deptt., Odisha for

favour of kind information.

District Soci ecun"’it Officer,

TRUE COPY ATTESTED
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OFFICE OF THE COLLECTOR AND DISTRICT MAGISTRATE, CCTTACK
(SOCIAL SECURITY & EMPOWERMENT OF PERSONS WITH DISABILITIES SECTIOI\ )

. Email Id: dssoctc.od@gov.in "4 P

e o Letter No) [1% /SS/f Dt. M_/ __Cig 12022
To

The Superintendent,
Leprosy Home & Hospital, Nayabazar, Cuttack.
Sub: Verification of genuineness of CLP certificate.
Sir,

>

With reference to the subject cited above, | am to say that, one Prasanna Kumar
Sahoo, S/o-Upendra Sahoo presently residing At-Ghatakula, Madhupatna, Santoshi Nagar, Cuttack-
753010, has been applied for Assistance to Cured Leprosy Persons/Guardian for Marriage of Daughter
before the undersigned. in the above matter CLP certificate of the applicant needs to be verified.

Hence, | am to enclose the copy of the CLP certificate of the following CLP and to

verify the genuineness / authenticity of the certificate.

Sl. _Name & Address of the CLP ' Category Certificate No.
No. .
1 Prasanna Kumar Sahoo, S/o-Upendra Sahoo, At- CcLp Nil
Ghatakula, Madhupatna, Santoshi Nagar, Cuttack-
753010
) /

This may be treated as extremely URGENT. An early response is this matter is highly essential.

Encl: As above Yours faithfully,

B

District Social Securlty Officer,

' LCuttack.
Memo No. 2AM /s, pe. 20798 /2923, e

Copy-to ADPHO (Lep.), Cuttack for information and necessary action.

! ik
District SOCIaI Securi fficer,

futtack.
Memo No. 245" /ss, Dt. 28708 /20072

~ Copy to Prassana Kumar Sahoo At-Ghatakula, Madhupatna, Santosi
Nagar, Cuttack-753010 for information.
%

District Social Securlty ft"cer

. Euttack.
Memo NO.Q]\ Lé IS8, Dt. Q‘QT/’%/Z@ZZ_
e . Copy to OIC (Res.) to Collector for kind information of Collector, Cutt: ck
TRUE COPY 4TTESTED ) )

'T%\ | District Social Security Officer,
Additionat ey to Govi, Luttack.
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OFF
(SOGA1CE OF THE COLLECTOR WAJPUR
SECURITY & EMPOWERMENT OF PWDS DEMT,)

QARG
Ph.: 0672.8-2224‘75. PIN-755001. (

To

The Additional Secretary to Govt,
SS&EPD Deptt. Odisha, Bhubaneswar.

Sub: Submission of compliance report on implementation of the ord.erfs dt.?3.Q2-2022 of
Hon’ble High Court of Odisha in WP(C) No.13403 of 2015 (Bipin Bihari Pradhan
vrs State of Qdisha and others). :

Ref: Letter No.5399/SSEPD,dtd.18.07.2022.

Madam,
In inviting a reference to the subject cited above, I am to enclose herewith the

compliance report on implementation of the orders dt.18.05.2022 of Hon’ble High
Court of Odisha in WP(C) No.13403 of 2015 (Bipin Bihari Pradhan vrs State of Odisha
and others) on the present living condition of the inmates of Gandhi Nagar Leprosy
colony in Jajpur Road under Jajpur District for taking further necessary action.

Yours faithfully 'g;p/

. o»
' Mo’ﬂ '
| D"itrifit %ocia!. Eecuiityo%ﬁﬁg;:er
MemoNo._ <GS Z /1SS, Dt. 0 o0 :

Copy submitted to OSD to Collector, Jajpur for kind information of Collector.
02>

prsia ™

TRUE CORY ATTESTED Digfri tSsocia Security Officer
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Complian f the orders e
ce report on implementation O tnin Bihari

e High Court of Odisha in WP(C) No.. Colony, J.K.

Pradhan vrs State of Odisha and others) of Gandhi Nagar
Road, Jajpur.

1. Survey and Identificati i
MDY I leted at Gandhi Nagar Leprosy Colony Jajpur

|

Survey of CLPs has been comp

Road, Jajpur.The list of Cured leprosy
Leprosy Officer (DLO).Based on this,
collected. Their children have been identified.Also,
institutions have been identified which has help to cover

rehabilitation programmes of the Government.

Persons has been maintained by the District

the data of their family members have .been
the places of their educatxonal
them under different

. Assistive Devices
that 79 pair of MCR shoes (Gr-1) have

District Leprosy Officer has reported
already been provided to LAPs till 28.06.2022 & Now the measurement has been

taken on 29.06.2022 to provide 8 no. of MCR shoes to (Gr-2) LAPs & 4 no. of
MCR shoes to (Gr-1) LAPs by the help of CRSR,Bhadrak Technician staff.Also
78 no. of Ulcer kits were distributed to the CLPs.It is a contiuous process.Also,
seven (07) no. of CLPs have been given Tricycles for better mobility.

. Assistance to Parents

11 0. of children were identified & the financial assistance@ Rs.1000/- per month
per beneficiary will be provided to their parents very soon after production of their

required documents. (Annexure-A)

. Pre & Post Matric Scholarship

There are no students identified to avail pre-matric & post matric scholarship for
the year’2021-22. |

. Skill Development Training | .

The Sub-Committee under Technical Committee has visited the Leprosy Colony
for counseling of candidated aged between 18-45 years for enrolling them into
skill development training programme for wage/self-employment.As a result, 12
no. of candidates had shown their interest for enrolling themselves in the trade
Tailoring.The details are annexed in separate sheet as Annexure-B.

. Self Emplovment

CLPs will be provided @ Rs.5000/- per family towards to adopt the trade like
Goatery, Poultry etc. to start their business from home-based units and earn
livelihood for themselves and their families.After processing of required
documents funds will be released to the CLPs to start their business.

TRUE COPY ATTESTED
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7. Self Help Group ivi d
SHG hf.ave been formed in the Colony for jivelihood activities.The activity an
SHG wise details are as follows: ]

SHG wise proposed activity details — -

SL.No, SHG Name No. of Members Proposed activities
1 Tulasi SHG 10 _/,%3:_:1/—
|2 Vyasa Sarovar SHG 10 | Geaely —

0, 000/- to each

These SHG groups shall be provided revolving funds @ Rs.5
group after receiving the required documents.

8. Marriage Incentive & Support

No eligible case has been identified to cover under Marriage Incentive awar d.

9. Sensitization of Workers & Activities ' w4 4 "
It has been fixed by the Medical Team to visit the the colony in every 2" an
Thursday of the month.

4 all BSSO,

Govt. officials of H&FW Deptt & ICDS are regularly sensitized.Also,
have been sensitized on Leprosy rehabilitation.

10.Community Awareness o
The Sub-Committee under the Technical Committee has visited the Leprosy

Colony on 29.06.2022.They interacted the inmates of the Gandhi Nagar Leprosy
colony,Jajpur Road,Jajpur.They were satisfied with the rehabilitation programume.
11.House under Rural housing scheme. '

‘Al homeless CLPs residing at the Gandhi Nagar Colony are not covered under
housing scheme as the land over which they are residing comes under Jangal
kisam.District administration has proposed to set up houses for CLPs in the area of
Kanheipur,Jajpur Road in Govt. land to cover them under rural housing scheme
but ‘they have refused to be resettled in the said place.They were requested to
continue at Gandhi Nagar colony by changing the kisam of the said land and may

be provided houses for accommodation.

. o
TRUE COPY ATTESTED W |
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Annexure-A
Si.No Name of the hool Name
R Children Father/Mother Name | Age Class Schoo
b
Asha Singh Man Singh 13 VI NCHS Jajpur Road
—
2 (Kanchan Jena Sudarsan Jena 13 VI NCHS Jajpur Road
3 |Sagar Behera Sanatan Behera 13 vi NCHS Jajpur Road
4 |Priya Bindhani Anam Bindhan! 13 Vi NCHS Jajpur Road
5 |Sita Rana Katia Rana 13 vi NCHS Jajpur Road
6 |SimaBeshra Guruba Beshra 15 X NCHS Jajpur Road
. X Sashi Bhusan Ballka
i 7 |Pinky khatua Sarat Khatua 14 Bidyalaya,jajpur Road
g |m ch R 12 VI Sashi Bhusan Balika
amata Rana aun Rana Bidyalaya,ia]purRoad
Sashi Bh lik
9 (Bharati Moharana [Ananta Moharana 12 vil .as u.s:fn Balika
Bidyalaya,jajpur Road
10 [Sukanti Behera Dusha Behera 15 IX NISWA Anathasram
11 |Krishna Barik Somanath Barlk 11 Vv Chuna Bhhati School

TRUE COPY ATTESTED
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‘ Annexure-8 ' ,’
SlNo. | Name of the Candidate Fathar/Hushand Neme Age Sex Propo%ed Tract
1 |sarojini Rana W/o-Rabl Rana 35 F Talloring
2 |sitaSingh Guruba singh 22 E | Talloring
3  |GitaSingh Guruba singh 25 | F Talloring
4  |Nilasa Mararana Trilochan moharana 20 F Tailoring
5  |SankuriBehera w/o-Badal Rout 25 F Talloring
6 Rina Behra Sanatan Behera 22 F Talloring
7 Sabita rana Sanatan rana 19 ‘ F Talloring
8 |Susama Singh W/o-Shyamsundar Singh 30 F Talloring
9 Pinki Rana Chau rana 24 F Talloring
10 |RitaSingh Guruba Singh 22 F Tailorlng
11 |Susamajena Sudarshan Jena 21 F Talloring
12 |lLaxmi Munda Kalia Munda 35 F Tailoring

TRUE COPY ATTESTED
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&‘ OFFICE OF THE DISTRICT MAGISTRAT*’E & COLLECTOR, JHARSUGUDA
(Social Security Section)
Ea.mail:"s‘sepdaih’arsu"guda@gmail.cgm ‘

Letter No. | 124 /86 Date- 21 F- 2027

‘To, ‘
The Additional Secretary to Government, i
SSEPD Department, Govt. of Odisha, 7 :
Bhubaneswar. '

Sub: Implementation of the orders Dt. 18.05.2022 passed by Hon'ble High’
Court of Odisha in WP(C) No. 13403 of 2015 (Bipin Bihari Pradhan vrs,
State of Odisha and Others). |

Ref: Govermment Letter No. 5399/SSEPD Dt. 18.07.2022.

Madam,

With reference to the letter on the subject cited above, I am directed to
submit the compliance on each component of the “Umbrella Scheme for
Rehabilitation of Cured Leprosy Persons (CLPs)” in respect of Jharsuguda
District.

This is for favour of your kind information and necessary.

Yours faithfully,

_\_)\QX\ \-7- 0L

Secu OfflCCI‘ |

D&g}ct 9
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< | 5 (\qﬁ' [ ad
. * W.P. (C) N0.13403 of 2015 ®

Z . Bipin Bihari Pradhan- Petitioner
-VIS-
State of Odisha and Others- Opposite parties

~

Information of WP (C) No. 13403 of 2015 of Jharsuguda Distnict

4. That, the following steps have been taken with regard to the
Indira Ashram, Leprosy Colony, Kulemura, Beheramal of

Jharsuguda District.

0. Survey & Identification

Survey & Identification of Cured Leprosy Person have already
been completed in both the colonies as follows.

sto | Rame of the eelony -po::liil‘ion\ | Nes. of CLPs T;:aﬂsigzl:f
indira Ashram Colomy. | SN R T
ol Kulemura, Beheramal 128 ] 53 43 N
[ Brundaban  Leprosy ' I -
02 | Colony, Beheramal, 58 26 23
{ Jharsuguda - | _ ) o
Totali 186 | 79 | 66

B2. Assistive Devices

Total 10 Nos. of wheel chair, 07 Nos. of Tri-Cycle, 05 Nos. of
crutches have been provided to both the colonies. Further MCR
shoes measurement had been completed during the month of April-
2022 through the staff of DDRC, Sambalpur which will be
distributed during the month of July-2022 as per the information of

DSSO, Sambalpur.

az . Assistance to parents

TRUE Coe™ c~=- »y- . This scheme is applicable for the parents of CLPs in order to
support such parents in successfully bringing up their children
R Magamst societal intolerance, stigma, discrimination and viplence.

;,\Q{, Goy. 1t was found that in this colony all CLPs had attended 55
" “eyears and above. Now their parents are not in the colonies.
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The RSETI Director TRL has submitted the proposal for Skill
Development Training in the Kulemura Colony i. e. Phenyl and
Agarbati making through male, female. The training will be start
from the month of August-2022 for 15 days.

06. Self Employment Kit

After completion of Training the Self Employment Kits will be
provide to the Trainee inmates of the colony.

07.  Self Help Group

One SHG formed in the Indira Ashram Colony, Kulemura,
Beheramal of Jharsuguda District namely “Jai Maa Samlei”
consisting of 12 Nos. of members. They have not yet opened the
pass book which is under process.

0g . Marriage Incentive

No such application for marriage incentive award. When any
person identified for marriage then their case will be covered under
marriage incentive.

0. Sensitization of workers and activists

The Collector, Jharsuguda instructed to the CDMO,
Jharsuguda /DLO, Jharsuguda/DSWO, Jharsuguda for regular
sensitization through their field functionaries and also through

- posters and leaflets on Leprosy Rehabilitation.

10°. Community Awareness

The Sub-Committee visited the Indira Ashram Colony,
Kulemura on dated 23.06.2022 in presence of ADM (Rev), DSSO,
SSSO, Director, RSETI, CDVO, IED Co-ordinator, Jharsuguda and
interacted with the CLPs.

TRUE COFY £77ESTEY I . .
‘I “Electric/ drinking water/street light/PMAY facility

AV
! 5: 3 -
_ ﬁ\) - o aege Collector, Jharsuguda has been advised to the Executive
A e ig} ficer, Jharsuguda Municipality to provide different facilities such

[

sSEPDDEr
as drinking water, Road, street light and also PMAY as early as
possible.



s r
1] DSS@ _Jharsuguda S

Total 58 Nos. of CLP families have been: prowded Rs.
29@@@@ 00 {Rupees two lakhs nihety thousand) only @, 5000/- for

j_the livelihood of Kulemuta Leprosy Colony and also Brundaban

-Colony of Jharsuguda District. The copy of the letter is enclosed
herewith for ready reference.

Besides above the pending work will be completed within 15
days of August 2022. -
SO St
District Sg'lél\—ée ’A-\ cer
clal MW’
u

District HISA

Jhgﬁu%
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OFFICE OF THE COLLECTOR & DISTRICT MAGISTRATL H@ OROHA MEEC{;A
(SOCIAL SECURITY SECTION) ) \"p?\_“\_w oS
e.mail:dssokhurdal@gmail.com : \\‘Ppwj}_;% 7
Letter No. 3329/, Dated. 200 RIS e
To ! |
The Addl. Secretary to Govt., . |
Deptt. of SSEPD, Odisha, BBSR |
Sub:-  Submission of compliance report on the Order dated 18.05.2022 passed by

- Hon’ble High Court of Odisha in W.P. (C} No.13403 of 2015 (Bipin Bihari
Pradhan Vrs. State of Odisha & others)

Ref:- Memo No.5401/SSEPD, dated.18.07.2022 of Addl. Secretary to Govt., Deptt. of
SSEPD, Odisha, BBSR.

Madam,

With reference to the subject cited above, I am to submil herewith the
compliance on each component of the “Umbrclla Scheme for Rehabilitation of
Cured Leprosy Persons (CLPs) in the manner as filed by Balasore District during
last hearing dated 18.05.2022 in W.P. (C) No.13403 of 2015: (Bipin Bihari Pradhan

Vis. State of Odisha & others) for favour of kind information and necessary action.

Yours faithiully, l

\@7‘“‘/@(7%9}

District Social Sccurity Officer,
Khordha

]
Y'Tii
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Survey

S

Submission of compliance on implementation of "An Umbrella Scheme for
rehabilitation of Curcd Leprosy Persons” of the Order dated.(8.05.2022
In response to the Affidavit filed by the Collector & District Magistrate,

Khordha lHon'ble !

High Court has instructed to take concerted efforts 1o
individually sensitize the inmates of the four Leprosy Colonies (as mentioned
below) about the schemes and encourage them to opt for one or more of the
Schemes to improve their status in life.

1.Bapuji Leprosy Colony, Janti Municipality

2.Dharabati Leprosy Colony, Jatni Municipality

3.Jaganathpally Kustha Colony, Rasulgarh, Bhubaneswar

4.Ramakrushnapalli Lepros'y Colony, Kharavel Nagar, Sriya Talkies Road, Unit-
I1], Bhubaneswar.

In order to comply the order of the Hon'ble High Comt 3 Sub—( ommittee
Meeting under the Technical Conunittee for formulation and 1mplcmcnhhon of
rehabilitation Progranune for Cured Leprosy Persons has been invited on
dated.04.07.2022 under the Chairmanship of the Collector & District 1 \Iaglshale,
Khordha. The meeting proceeding is annexed at Annexure-“1".

The details of the decisions taken for implementation of "An Umbrella Scheme for
rehabilitation of Cured Leprosy Persons is as fo!lows.

& Jdentification: -A Survey has been conducted in four (4) Leprosy

Colonies of Khordha district. The detailed report as per survey is given bclow.

Total na, of

SI | Name of the Leprosy [ Date of Swrvey of the Tatal no. of Fotal no, of
Colany Culony families paputation C1.Ps residing
No. ’ residing ju the | residing during | duving survey
Colony during survey
L _ Survey I DS
Bapuji 1.eprosy .
| Colony. Jatni 30.05.2022 24 69 i3
Dharabati Leprosy -
2. Colany. fani 30.03.2022 17 45 10
T E@;ﬁnalh Kustha T '
] Cafumny, ; ag
13 N4 30.03.2022 68 200 35
! | Rasulgarh. BBSR
Ramakrushina
1 Pallideprosy
. | - 04.04.2022 & ) <n
Q\ 4 Colony. Kharavel 05.0: 2022 g0 233 74
: Nagar. BESR ’
‘} T l m.l‘l (59 . 574 129

TEUETB’GPWTES
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Assistive deviees: -As per survey, 19 nos. of CLPs and 86 nos. of CLI’s have been

identificd for supply of MCR Footwear Grade-] & Grade-Il respectively and already

supplied to the CLPs are given below :

I\'ICR‘FOOl{\‘Cﬁ r Grade-11

Organisation of BBSA Camp: -The detailed report on Organisation of Bhima Bhoi

Bhinnakshayama Samarthya Abhiyan (BBSA) Camps in dilTerent Feprosy Colonies

are given below, As regards issue of Unique Disability 1D (UDID) Certiticates. the

detailed Colony wise report is annexed at Annexure ~I and the detailed report on

Assessment for Supply of Aids & Applianees o the CLS in BBSA Camp is annexed

TRUE ¢~

at Annexure -[11,

P

t
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SI | Nameof MCR Footwear Grade- Remark !
No. the . I
Leprosy Totalna. of | No.of MCR | No.af MiICR | Totalno. ~ No.ef MCR'| No. of MCR :
Colony CLPs Faotwear Footwear | of CLPs © Footwear Footwear '
’ identified Grade-1 has | Grade-l has | identificd Grade-4l Graude-13 l
during been been during | hasbeen has been \
survey for supplied supplied survey for supplied stipplicd '
supply of Previously presently supply of | Previously presently
MCR MCR
Foolwear Footwear | !
_ Grade-1 Grade-1I i S
Bapuji ! All
i
epros | > |

). | Leprosy 02 0] . 0] 0s | 08 00 CLPs |
Colony. i

Jati have |
Dharabati been |

2. | Leprosy | 03 01 02 08 | 8 00 B

Colony. ! suppli |

Jatni ! ‘ f
S S, ""W‘Ji ed !

Jagannal ; o
h Kustha 03 00 . i . ) with ;

“ “

3. ny. 3 03 )6 :
Colomy : } MCR |
Rasulgar { | !
h. BBSR o I . i Foomw
Ramakru | o

. | car.
shna Palli ;
Leprosy ; i
. TN 3 AN :

4, Colony, 11 10 0l 53 ¢ 33 20
Kharavel \
Nagar, '
BBSRKR , ) ‘

- -
Total 19 12 07 86 60 26 |‘
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Report on BBSA Camp organised at different Leprosy Colonics

Sl anc of the

No.

Date of BBSA
Camp

Toltal no.
of CLPs
registere
d in the
Camp

Leprosy
Colony

Total No. of
CLPs Assessed
in the Camp by
the Specialists

Total no. of |
CLPs nol
eligible  for
uDn

‘Tolal No. of
unidD
Certificate
‘wencrate|  in
respeet | of
CLPs |

Bapuji
Leprosy
Colony,
Jatni

02.05.2022 08

08

08 00

Dharabati
Leprosy
Colony,
Jatni

02.05.2022 05

05

Jagannath
Kustha
Colony,
Rasulgari,
BBSR

04.05.2022 05

05

05 00

Ramakrush
na Palli
Leprosy
Colony.
Kharavel
Nagar,

04.05.2022 65

BBSR

05

54 <

Total 83

83

72 i

Report on Assessment for Supply of Aids & Appliances in BBSA Camp

Axillar . Below -
Tei (v y Walking | Kuec Wiheel
st | Name of the D:;e Iri-Cyele Crutch | Stick l’ro..slhc Chair
No | Leprosy e $18
Colony BBSA < =| 2l=l B! =13 = B =
! caomp| | B) 2|8 &) BlE| 8| & 2
=| 2| 21 d €| 2| &] €| =
c o, o el © . = o = =
3 3 Iz 2 = | 2) = L =
2| | 2|l 2| @It v =¥
Bapuji 3
Leprosy 02.05. .
o} 0
! Colony, 22 3 3 0 1040100
Jawmi
Dharabati
Leprosy 02.05. 7 1o 41 5
2 Colony, 22 7 0 l 0 12; 2 v 0
Jatni

fgditicnsd Qect ¥R

YL s tilacdita i
53
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Jagannath
Kustha

3 Colony,

Rastilparh,
BIISR

(14.05.

Ramakrushn !

a Palli :

Leprosy

4 Colony,

Kharavel
Nagar,

BBSR |
Total st o200 o a4 |22

!
In this rcgard, the Regional Manger, Auxiliary Production Centre Atimco, Plot

04.05,
2 38 UA 127,077 0212 ! [

No.-14-C. Scction <A, Zone (B), Mancheswar, Bhubaneswar has been intimated vide
letter No.1992, dated.07.05.2022 (Annexure — 1V) for supply of above category of
Aids & Appliances for distribution of the same to the identilicd CLPs .

Report on supply of Wheelchairs to the CLPs during the BBSA Camp.

N Name ol the Leprosy | Name of the | Name of his SJ}A)EE(_)17'/_\}‘(!?E
No. | Colony CLP Father & Appliances
1. Jagannath Kustha Braja Aparti. Wheelchair
Colon)]'i [I;Sd rs{ulgarh, Pradhan Pradhan |
2. Ramakrushna Palli | Sridhar Saunti Wheelchairj
Leprosy Colony, Bchera Bchera :
Kharavel Nagar,
BRSR

IIVII.

Financial Assistance to Parent:- 3 no. of CLPs have been identified during resurvey

of Leprosy Colonies for provide of [inancial assistance o the parcats. ‘[he detailed

report is given below,

Sl No. | Name of the Leprosy Colony Name of the CLP - | Fathér's Name
] Jagainath  Leprosy  Colony. | Sripali Dalei Madhab Dalei
Raxagarh. BI3SR I o L
Jaganmath — Leprasy  Colony. | Susanta Kumar Patra | Nityjnanda Patra
Rasugarlr, BBSR '
3 Jagannath  Leprosy  Colony, | Rabindra Dalei
Rasugarh, BBSR

(3

Tulust Dalei

TRUE COPY ATTESTED
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Pre-Malric & Post-Matric Scholarship:-Eailier, 1wo (2). fos. of children have

been identificd from Dharabati Leprosy Colony. fatni. three (3) vio. of duldrm hmc

heen identilied Trom Jagannath Leprosy Calony:. Ra’sulﬁarh BBSR& o {2) nas. of

children have been identified from Ramakrushna Pally Lprosy Colony. }\haraul'

Nagar, Uni(<I11, Bhubancswar during survey. Pre & Post Matric Sdm!arshlp i0
respeet of thie five children i.e 3 children from Jagannath d.eprosy Coleny and 2
children from Ramakrustina Pally Leprosy Colony have been sanclioned. The

Sanction order is annexcd at Annexure-“VI™. The Deputy Commissioner Wellare).

BMC, BRSR/ E.0., Jatni Municipality have. bcen intimated Lo enstre ml‘lu.lnon ol
rest of the application forms from the cligible Child of ClPs and Child Cwed ol

Leprosy for sanction of the same.

During resurvey of the Leprosy Colonics21 more . of (,Iuldn.'\ of ClLPs and
Child Cured of Leprosy have been identificd Tor award of Pee & Post ] Maltric
Schotarship. The list of students idcmi‘ﬁci[lad‘jtirintg resuives 1% annexed ab Annexure-
VY.

List of clildren of CLPs sanctioned for award of Scholarship isgiven helow

C R ———— AR . —

y Nime ol the Lepfosy [ Name of the child ' Name of” thic | Claiss !
N Colony with  Guardianis  Ingtiwiion svheit they :
~o-. n » Name | are gél.,tiaa_‘[?.‘auc{;m 7 ' I
1 Jaganiath Leprosy 1\'“1_]1[ Daldi. So- | Govt. High  School. { 10 I
12 | Jagannath Leprosy | Roliit Dalei. Sfo: | Govt.  UPS  VES ¢ Tih,
‘j;([)::):l\é Rasuilg I]" ':rlr{a}ﬂndfa ‘Daléi Navar, BBSI\
3 1Jwamml‘h [eprosy | Mint Behera. ' ¥ Tena | 42 1%, Acar Arts -
Golong. Rasulgarly, { D/o-  Prablhakar ngtjoﬁdzrif,\'} :
CBBSR | Beliera ; - Kesam.
I F , :lmsx\ o ) J
14 framakrushna Palli | Rashmita Nayak.| Govt. tligh - Seliool. o~ T
| f.eptosy Colony, | Dro-Bishnu {Test Book  Press.
. Kharas of Nagar, BBSR_ | Nayak L UlNLAABSR
§ | Remukeushng Palli| C T Gow, Thgh Sehool: {8 T T
}.eprody Cotony, Cianesh Text  Book ‘i]’r‘cs'.‘\,;
Kisirs e Nagar, BBSR | Moharana, $/o- | UnitAH. BBsSk
- ] Tofan Moharana L
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1. Skill Development Training: - The Collector & District Magistrale, Khordha

wstructed the Project Director, DRDA, Khordha to form.lwo swyey leams o canducl
door to door swvey to counsel the individual inmales residing in lhe Leprosy
Colonies to cover under Skill Developmenl Training and Self-F;mployrhcnl' ‘Iraining
with a instruction to collect the application forms on the spol along with required
documents from eligible Cured Leprosy Persons by 15.07.2022 positively. The Office
Order No. 3127, dated.08.07.2022 on constitution of Teams is annexed al Annexure-

Team "A” Team "B” o
1. Dr.Subrat Tripathy, ADPHO 1. DrJitendra Kumar P‘mdn ADPHO
(Leprosy), Bhubaneswar, (Leprasy), Khordha,
2. Sri Gundicha Behera, Dy.CE,| 25 Bimal Chandn Das, DSC, "ORMAS,
DSMS, Khordha Khorcha
3. S Arakhita Das, Director, | 3.5 Rajat ‘Kumar |Satapathy, Faculty,
RUDSETY, Bhubaneswar RUDSETI, Bhubanegwar

4. Sri R.N. Sahu, Training Officer, 4.5ri RK. Maharana, ATO, Spl. I'T1, Jami
Spl. IT], Jati _ w_’” _
5. Sri Biplab Keshari Samantaray, 5.61r1 Naresh Chandra Swain, 5550,
S8S0, Bhubaneswar Khordha _
6. Sri Rabindra Kumar Sahoo, | 6.5ri Bharat Chandra Ps ad]mn ABEQ,

ABEQ-cam- BRCC, Bhubaneswar Khordha

Accordingly the team has moved to all the Leprosy Colonies lo counsel the
individual inmates of the Colonies. Out of them immates ol the three Colonies namely
. Bapuji Leprosy Colony, Jatni, Dharabati Leprosy Colony, Jatni, Jagannath Leprosy Colony,
Rasulgarh, Bhubaneswar responded'properly. In case of Ramakrushnapally Leprosy
Colony, Kharavel Nagar, BBSR the survey work is in progress. »

However, at present in above 04 Colonies, 11 no. of CLPs have been given
their consent to undergo Skill Development Training in different rades. The skilf mapping,
programme for selection of beneficiaries is in progress in respect of Ramakrushnapally
Leprosy Colony, Kharavel Nagar, Bhubaneswar and Jagannath Leprosy Colony,

Rasulgarh, Bhubancswar.

Sl Name of the Fathers Name Address ' ' Selected tor |
No | Candidale Trade l
1 * Sanabula Khan | 5/0- Rafitulla Khan Dharabati Colony, Jatni House \\’arnw |
i

2 i Abhimanvu Das | S/o- Bagula Das Dharabati Colany, Jalni House Wiring |
3| Khatrun Bibi W/ o-Jabirullah Khan | Dharabati Colony, fatni Womea's 1ailor ?
4 B Knushal;\ Pahal | D/0o- Murali Pahal Bapuji Colony,Jatni Women's _-}

o S L

T
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5 Citarani Das D/o- Purna Chandra Bapuji Colony, Jatni 1
Das
6 Somanath Trinath Pradhan Bapuji Colony. Jalni weilder
Pradhan
t
7 Ajay Dhudu Javram Dhudu Jagannath Leprosy Colony , | Candle Making
Mancheswar, BBSR !
8 Somanath S/o-Pabitra Pradhan | Jagannath Leprosy Colony , | Sewing Machine
Pradhan Mancheswar, BBSR Qperator,
9 Rashiita Sahoo | Parsuram Sahoo Jagannath Leprosy Colony Fmvin;; Machine
Mancheswar, BBSR Qperatar
10 | Minu Behera D/o- Prabhakar | Jagannath Leprosy Colony , | Women's Tailor
Behera Mancheswar, BBSR .
11 | Satya Narayan | S/o-Jitendra Mohanty | Ramakrushnapally Leprasy Paper Male
Mohanty _ Colony, Kharavel Nagar, | Making
BOSR

Self-Employment Kit:-One CLP from Bapuji Leprosy Colony, latni namely Sri

Manguli Das. S/o-Sambari Das has been identified for Self- Employment Kit.

Sclf Help Group:- It is revealed from the report of survey that, 4 no. of SHG namely

“Maa Gouri SHG™ , “Maa Narayani SHG”, “Maa Laxmi SHd”, “ Maa Saraswati
1

SHG™ have been formed at Ramakrushna Pallt Leprosy Colony, Kharavel Nagar,

BBSR consisting of five (05) CLPs . The revolving funds will be provided to the

SHG Group after gradation. The detailed report is annexed al Annexure-"IX",
Marriage Incentive & Support:- Besides 02 rio. of CLPs sanctioned carlier. 5 more
CLPs from 3 different Leprosy Colonies have been identified during resurvey for

award of Marriage Incentive for marrige of his daughter.The detailed report is given

below.
Sh. Name of the chrosy’7'«Nn'mc.oNicCLP7 | Nawe of dtie -(71‘:1‘:\1':&_1”‘50:".61'
No. | Colony the CLP .,
1 Bapuji Leprosy Colony, Manguli Das .| Mandlakini Das
Jatni T
2 Dharabati Leprosy | Jagabandhu Das " {SumitaDas -
Colony. Jatni T
3 Dharabati Leprosy | Babu Maharana Santu Maharana
Colony. Jatni | .
4 Dharabati Leprosy | Bagula Das Annapurna Das
Colony. fatni | . o .
5 Jagannath Leprosy | Sripati Dale: | Sumitra Dalci
Colony. Rasulgarh _ |
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.( Conmuunity Awareness:- Community Awareness and sensitization progeamme has

been organized in 4 Leprosy Colonies by the District Administeation by distribution
ofleallets & Banner on implementation of “An Unmbrella Scheme for Rehabilitation
of Cured Leprosy Persons™,

3. That a Sub-Committee under Teehnical Commitiee was formed vide Ofiee
Order No.d699/88, dtd.17.12.2021. The Sub-Committee has ensured the following
services 1o the cligible Cured teprosy Persons, The letter is enclosed. Pl date three
meetings have been conducted  for implementation of Umihrcll;u Scheare for

rehabilitanon of CLPs.

House under Rural Housing Sehenie - The Coalony wise Tand status ix given below,

T = P T ' ;

ShoNaoo | Nawme of tli¢ Calom Lk sgatun
e — = . b o

l. Baguji Leprasy Colony, Fadii S Railaay Tand !

J. Dhacabad Eeprosy. Calony, fawi : [ ailway b amd :

i Jagannath Kustha Colomy, Reasulgaell, BESR 7 Govee Laind

: vt - i i

4. Ramahrushna Patli Leprosy Colony, Kluras el § Gt Tannld ,

Nagar, BBSR _ i {

ln the 3% Sub-Conumittee Meeting, under the Technical Commilice tor taelation
and implementation of rehabilitation Programme for Cured Leprosy Personst the Collecton
imstracied tie Deputy Commissioner (Weltare), BMC, BRSR, BDO, Jabwi. Paeeative Otficer,
Jati-Murnicipality: & Khordha dunicipality fo submit Budpet estimate Tor vonstraction ol
new houses inatl Leprosy Colonies.
Ration Card under NFSA Sclfeme:- All the CLPs identitied ducing sunvey ave

been covered under NESA Scheme in respect of the four (D) T eprasy Colonies,

Reconstructive  Surgervi- No such cligible CLY Tas been ideutilicd  for

Reconstcuelive Surgery during the survey al’ (hL four 1 eprosy Colonies,

Pension nnder MBPY:-

All the 129 nos. of CLPs identified during survey have been covered under the
MBPY Scheme in respeet of the four (4) Leprosy Colonics.

Physiotherapy:- No such cligible CLP has been identitied Tor Dhvsiotherapy during

the survey ol the Leprosy Caolanics.
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¢ resent Living conditions of ClLPs:-

Status ont Road, Electrilieation, Wafer Supply & Toilet

. Electrlfl Sanitizatlon Old
SI.No. Name of the Leprosy Condition of e:lr 1 water Supply . Tollet
Colonles Road on status | comnia, needs
status Apersonal | male |
Toler | RV 1P
b ] _ ‘ Toilet ‘
Bapuji Leprosy '
Colony, Al- . Municlpatit
1 S Floor tile rond Ty 6 a I d
Malgodonwn Chhaka, ere Water Supply ’
Ward No.-22, Jatni ' Loy
Dharabati Leprasy MLIHICI‘;MUW | |
S T water Supply :
Caolonv, Al= "o iy " L
2 TR S A floor tile road andkane Nit -
-T\Inlg(-adm\'n(:hlm_l\vn,‘ T BV :
| Ward No.-22, Jalni Al Borétwclifs
ARtIReE %-22; Jaun hqﬂses‘_ i ﬂ\fhﬂﬂmb ‘ o
- 1 - ‘ L R i —
- Ramakrashia Palli | olectrifie]  Mimigipality. -
Loprogy Colony, S'iiy"'i d | waterSupply. | : |
' iy - 5 - N P i - SPCRR ’ H . - 'y | : !
3 Valkios Road, .Comerefe Road; apchane [ Nt |0 G S
Kivaravel Nagar, ‘ i [ %
BHSR. | i
et f = ;:‘;» “m .=
Jagannoth Loprosy f ‘
A Colony, Rasulparh, [ Kachha Road ', o ding’ a6 I ] 10
BHSK. Borewoll s T {
‘ available .o
1 I f '

X%W’?

Districl Social Secarity Ofticer,
Khiordha
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7 Sar Rehabilitation of Cured Leprosy Persons in different Leprosy
district held on 04,07,2022 at 4,00 P.M, in connection with _the direct

Proceeding of 3'¢_Sub-Commiltee Meeling under the Technical Comumitigo 10
tormulalion and Implementation of rehabilitation Prograinme for.€ e nd Leprosy

Persons.and 3'_meeting In conretion with implementation of “An Limbrella SEhEme
Calanes of Kherditd

jnn of the Hotr bic

High Court, Odisha on WP{C} No 13403 of 2015,
ion and

The 39 Sub-Commillee Meeting undei the Technical Comniitlec I+ farmulat
implementaton of rehabiidanon Programme for Curce! Lepndl o Peraon:s G SR fary
megling 1 connection with implemenlation of “An Umbrella & heme for @05 ahid 1559 of
Cureg Legrosy Persons™ in dilferent Leprosy Colanis of (<anrgha & et 0 grder 6
implamunt the direction of the Hon'ble High Court, Odisha in 2W(C) Mo 15303 of 2015 was
held under the Charmanship of the Callector & [istnct Magestraic,  1Khordha on
daied 04.07 2022 al 04 00 P M in the Confercnce Hall nf Callect~ale, Krore

The members present at lhe meeing is anagxed ab Avringxuic-£

The Colleclor & Disinicl Magisirale, Khardha askhed tiv, DESO, riralhy to s -0
the progtess made Il dale on implementaton of the schem: An Unibeoto Scheme or
Rehabiltation of Cured Leprosy Persons' in differenl Leprosy Ca'nmies ol Ki zadiia Distnct in
order lo comply the aorders of Hon'bie High Cour on dated 18.0% 222,

Afler a detailed discussion, Ihe Ollowing JEGSIONS v.i- (aken I Lxe MEshing #§
detaited betow. !

1. Survey & identification: -A Survey has been conduglad v 11 Lepn o3 Celames (f
Khorgha Disinet 352 lamities are enumeralcc in 11 Leprosy Colcrss Oul 0 il popuiniingn
of 1089. 200 porsons are denthied as Cured Leprosy Persons,

Dbl U

2. Assistive devices: - The Disinct Leprosy Consultant aszsufed that ai* .»
residing vn 11 Leprosy Cofonies have been provided withi MCR Faotwear Coated & MOCR
Foot wcar Grade-ll He s nstructed lo subinl the detaled hst of CLMs wn hve hage
provided wilh MCR Foonwear Garde-l & Grade-ll wilts documeniiion duly « i fco by v
and countersiginod by the ADPHO. Khardha/ Bhubaaesyear within 1 days that zIt (e ev!fyg.b:;:-
CLP have been provided with Grade 1 3and 2 foo! wi:ar,

{Action:- District Leprosy Consuitant, Khordna)

D530, Khordha to supply 3 no. of Wheeichairs immed:ainty 10 ihe 2n:tle CLPs
identified n BBSA Camps held al gifferent Lepresy Colones. Furtl-ar, DSSQ was sstiuclon
al Manager, ALIMCO, BBSR lo supply required .niteril b Args A Applances

to contact Region
oreover, he is mslructed to visit Advanced Rehanilitation Cenre 8BSR 1o

al an early date M
atus on supply of Onhohc & Prosthelic apphosres wilhin 2 dasys

venlfy the st
(Action:- DSSO. Khordha}

3. Assistance to Parents:- DEO. Khardha was instrucicd 1o gefs ite o Tea s 1 each

Leprosy Colony for \dentification of elgible Child Cured from Leprey and Chite e of Curee?

Leprasy Persons filled up the apphications there ahtain signalure e ihe benelcr rws 0 order
1o provide hnancial

assisiance lo parenls. PO ORDA lo cansiilute 1 leam for b Lopdsy

VigE e

U
Vg dita

“x

3
'ﬂ{"}%’," T T o 12T PRIl o A
FRRANAC N i?&UE {gi-xf i [t; i &
COLKIHO-0950-CASE-0005-2022/ 117022

W\ suaeg waTRE: = \



-

2 (Action:- DEQO, Khoraha)

NS

4. Pre & Post-Matric Seholarship:- Furiher the 'F)E‘G);Khdrdhﬁ was !I\S‘foi‘?_d-"(f “'7“(:;
\wo Teachass lo each Leprasy. Colony for igantification of ehgible Child C““i"\"; of Lepiogy Ti:
Chimréﬁ of Cuted Leprosy Persons fof awartd of Pre & Post Malr.rr. >rhol'1rshlp d.bi.;
applicaion farm along will all requisiie dosuments’ will be cotizeled from tie Child Cured ©:

o i | earrss GO0 i & agplication form
Leprosy anyg Cirildren of Cured Lepfosy Persons al tha Leprasy Colony. 11 & application

will be subauiied lo the concerced Head Master of thee School where the hild ‘SAMUU)’?“Q lor
vesihication Next the lorm will be submutled lo the Depuly Cumm{!SSlOﬂ'” (Wellare]. BMC,
BESR! BOO. Jatw EO., Jaim Municipalily & Khorgha $urdsipabily, Tor ggnature of ihe
conc.vfeu_n‘ed Authority. Then the form will be sulinilled o DSSO Khacdha ot his
counlersiqnaiure  and countersigned by the ADPHO. l(ifn:yrdlfpl’ Bluioaneswar  Alfer
avthenucason ol all ihe Officers. the Pre & Posl Matn scholaiy vl be saacnoned aganst
the Child Cured ol Leprosy and Children of Cured Leprozy Parsons Tho £ PG who (9 ol

possess RFT Cerlificate, the ADPHO, Khordha/BBSE, wnll provmie RFT Gitilisates to e
immediately alier verfication '

{(Action:- DEQ, Khordhal 0SSO, Khordhal ADPHO, Khordha/BBSR)
5. Skilt Development Training: -The DSSO. Khorrifia Tias reponed s ooty {47 €0 n!
CLPs have peen dentilied as per survey for Skt D.welopmigiit Trainmy &b Caliéeint &
Distnict Magusirate, Khordha asked PD, DROA lo form 3 Suivey 1o0m i EnCUBSan amh
DSSO. Khoidhva The team comprising of Officer from Sacial Seaunty Secna one-siat lon
ORMAS. one Tranei Itom RUDSET and one Tramu :

doar 1o Goar survey n 11 Leprosy Coloriies :and counse! them o Skl Deveivprent Teainung
in different iraders. The i1dentilied CLPs wif be gwen Stdl D:ey.el@;pme"m Trapning al RUDSET
& Special 1, Jatmi-8 under the DDUGKY Scheme :

r i Speeral 1TL Saire Wil conducl

{Action:- DSSO, Khordha!l Director. RUDSET/ Principal, Special iT1, Jatni)

6. Seli-Employment Kit- The COVO, Khowiba was mistrucied ¢
Employment Kit \o he idenlified CLPS by deputmng. Yeietinasy OMzers Cmnznes

Leprosy Colomes. 0850, Khordha was nslrucied 1o Suiain . anbrival fruhs the GBY 1N
SSEPD Dani (Action:: DSSO, Khardhat COVO, Khoidha)

7. Self Help Group- Mission ' Saku staff will visiall v 11 Leprdsy Colanigh 610 couREet
11.GLPs to fori Sell Help Groups compnsing of al iekst S1CLPs.n each Gfgup anitsensibze
ihem aboul availing the Govt. Granl under ditferent sch: me & proinohon of fiiy:r vetibhood

{ Actlon:- DSWO. Khordha)

8. Marriage Incentive & Support:- The DSSO. Khordha nepaned hat wo {emsh ehgible
cases 1denlilied fof Marnage lncentives during the sunvey Lt ﬁ-fi)r'lie:- Yt CLPs fron
Dharabat Leprosy Colony. Jatni were supported with Mariage laceniiye for mmmige s

. 1 Y i "v'} =il e
daughters. He is instructed o sensitize CLé  faningy ahoul e Sy

(LE L

(Action:- DSSO. Khordha)
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9. Community Awareness:- Communily Awareness and sen:silizahop programme has
been organized in all Leprosy Colonies by the Disirc! Admunisli aliot.

10 Providing Mcdical Assistance: - The District Leprosy Consullary .;r:s'wed that Block
’Nodal Lep-osy Worker{ BNLW) along with Para Muedical Workers are wisiting all Leprosy
Cclones ard providing all Medical Assistance including dresing One person from 2ach
Leprosy Colony has been lrained Lo prowde dressing to the CL2s as ey .rled by the Disincl

Leprosy Consultant The District Leprosy Consullant was n-ucled to sulmul g report o
reqular wsit of the BNLW and Para Nedical Workers to Ihe Leprosy Coloies

(Action:- DLC, Khordha}

11. Housing under Rural Housing Scheme:-The Colleclor 8 Dislnct Magistrate.
Khordha  insiructed Depuly  Commismioner.  BRIC,  Esacutve  Ocer.  Khorgha/
Jalns Municipaity & BDO Jatni to submit budgel eskeate for constiuction of new houses for
CLPsn different Leprosy colonies. The budgel estimates subisted. will ¢t s sent (0 (he Govl.
In Health & Fanuly Wellare Depll for sanction of lunds for consiruction rew houses 0SSO,
Khorgha will ensure submission of the budgel estimates by the above Officers

(Action:- Dcputy Commissioner (Welfare), BMC, BBSR/ BDO, Jatnil E.O.. Jatni
Municipality & Khordha Municipalityl DSSO, Khordha)

12, Ration Card under NFSA Scheme:-Cvit Suppsiing Oficer, Knordr «8s instructed
incluge the only telt out CLP under NFSA scheme immediaiely and submid a cerblicate’ tha
"2l CLPs hawe been covered under NFSA schome”. -
(Acuo:n- CSO, Khordha)

13. Reconslructive Surgery:-DSSC. Kho-dha reparnied thal as per suzsuy no CLPs have
been identlied lor Reconstructive Surgery dunng survey

14. Coverage of CLPs under MBPY:-DSSO. Khordha reported llllal out ol total 300 no of
CLPs. all ehgile CLPs have already been covercs uncar MBPY stavne ang no g
instarciad to submul a certihicale within 2 days in Ihis 1:9a:d

{ Aclion:-DSSO, Kho:dha)

15 Physiolhcrapy:- The DSSO. Khordha reporled that as par survey no CLPs has been
idenlified for Physiotherapy.

16. Provision on issug of Paltas 1o the CLPs:- The Ceicclor & Colnct Magistraie,
Khorc.iln emphasized on 1ssue ol Paltas to the CLPs tesding v Govt. Land and asked ADM
t N

Khotgha to co-ordingle the matlef

: ¢ dme s present.
The meeling ended wilh vole of (hanks fo the Chair and ny, mbers prese
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AMemo No. 0,-\(}_0-/55' D\,_OE;,Qq "207(3 1., Deptt, of SofPD, Odisha,
Copy submitied to the Adul, Sucretary 1o O B T

. . . we ’ \.
BASKR for kind informatinn and necessary aclio

Pigtriel Aackal et
Fdibipedlap

MomoNo. 1B _/s5. D1 056
Copy ubimitted to the Project Directors PrDA, Khordho
and necessary achion, | é'ﬂ?w‘\ﬂ/
st Swrgral SRR U
et b
Memao N, BY32 /56 DU o204 PRV
Copv submitted to the Chael Distewet Medical & Pubide }valdd
Khordha tor Mind informalivn amd neaessary it L
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[ Nt jé 1. Suin ] Sl SR e

: [ty
Memo No._ 3133 785 O G502 2627 |

Capy submitted 1o fhie Addl Commitdiier, BNC BESK (i Lrgd inematio

ad necessary action ‘
. 5/,:.; j:bﬂ

PhHaltic ] Socide Sev v 0 Ve
. Khoe g
Memo No Y sss e GS O etk
Copy subnitted o the SubeCollectim Slaondhe  Blaubane s e e
ntarnsation and necessary action. _
. - o ol
"é;; R
Thettn Sl o, ey
Khordli.
Mema No __3_‘_"12_/&‘%. Dy 0§-cd.207? ! )
Copy ~alunitted o the Deputy Commisetoner (Weltare), BMC BESK C B!
information amd necessan aclion ‘ \‘ . ‘

v
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Khondin
Momo No. 136 /88 DU 08073077 '
Cuopy foy warded o the Cluel District Vetenmany Otiroer, Ricsala Bt
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Copy forwardod 1o the Block Development Officer, Jagne i &
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‘ Dctalllcd list of UDID
< Cent y
— ‘____lﬂc_a.t_(_:mln respect of CLPs residing In 4 Leprosy Colonies _

Sy -
< . - (C Q - o
» o-
'% .
i) | DATEOF NAME OF NAME OF ¥, oF
F N
No. | BISA CAMP | THE cLp ngLER NaMe NAME OF THE | THE CATEG | DISARIU | —
P 008 COLONY MUNICIPALTY | ORY Y E _
: i
RAMA ' !
KRUSHANPALLI | ¢ ! —
I e ot |
1 | 04.05.2022 1 —
MAHARANA | MUSA SAML | 01.01.1956 | cOloMY 1 BKIC LC_ | o —
RAMA R ‘ ' —
KRUSHANPALL
. NAYANA CHINTAMANI LEPROSY ) _
2| 00.05.2022 | NAYAK NAYAK 01.01.1967 | Cowony | &iac ve | agw)
- = s = -— o -
RAMA o _—
KRUSHATIPALLE
KAILASH LEPAOLY —
3 | 04.05.2022 JEMNA JUGALJENA * | 02.02,1970 ] colotly RS C
- ﬂ/\h’l;’\ —
KRUSHANPALLY \
ARNPURNA “ LEFROSY "
4| 04.05.2022 | ROUT BUOHIA DORA | 20.03.1956 | CCLONY. _|erAC e .B0%; | \
i ' v |
RANIA - . L
] KRUSRANPALLI [ o ' E
| LERROSY ' ‘ : {
s | og653622 | TROUT | ACHYUTAROUT | 17.03.1951 | COLONY . | £nae LG . ga’f-,.gl} !
| ! L
‘ BATAKRUSHAN \
6104052022 | RINASINGH | SINGH 01.01.1957 | COLO | lee Bacs _
RARAN i
RAMA KRUSHARPALL | s
CHANORA - LEPrOSY | i
7104052022 |SOUIENA | SAHOO 01.01,1972 | COLOHY % LE et |
L G _ el
RAMA ‘
_ KRUSHARPALLI
PITABAS GAMANATH (ePROSY
8] 04.05.2022 | ROUT ROUT 01.01.1949 | COLONY | BI4E LC 9085 |
RAMX - : b
KRUVSTI)‘\‘NP;\t;"U \ : i
SUKADEBA | HADIBANDHU LEPROSY ' ;
| 9]04.05.2022 | PARIDA PANDA 01.01.1969 | CoLoH Verae lue | E.,-m?

| TRUE COPY ATTESTED |
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= ' HAMIA |
. NANOAAN I KRUSHANPALLL !
| IAY
0103052022 | ArrADIIAN pMAD'inUS“NA { Lepnosy |
o J—TADHAN 01011951 | cowony  lawc _lue o
RARA
pAu " KHUS“):\PJ pf\l_lvl
LAY ™80S0 | l\EHm | BHOLESWAR LEPROSY . |
) L g 1 | 1 . E
‘ - ERA BgHERA 1.01.01.1969 | COLOMLY I eMC {LC 70% |
| RAMA : I 1
| BULL KRUSHANPALLI !
. u !
12 | 0405 h LEPROSY
- 2022 | PATRA BHIKARIOJHA | 17.04.1962 | COLONY WS _LLC 567,
v RARLA i
PREMALATA KRUSHANPALLY 1
: BAUARSING { SURENDRA LEPHOSY |
1 _ 105
.. 13104052022 | H { BAUYARSINGH | D101,1942 | COLONY ?L?-ZC Lc SS% |
| RARN A
? KRUSHAMPALLY |
DHARARL [SLIS VEPROS ¢ , l
14 ) DA.DS,.2022 MAKARANA | MAHARANA |, [ 01.01.1962 [ COLOMY [ oi0C LC 85%
i RAMA ’
SHYAMA KRUSHANPALU
| SUNDAR KHETRABAS! LEPROSY i
15 | 0D3.05.2022 | PATRA PATRA { 01.01.1955 | cotoy ‘_iC LC o5
: RANMA P i
tod : KRUSHANPALL |
" i DISHND. | LEPRGSY 1 :
16 ' 03.05.2022 | HAYAX RAN NAYAK 01.01.1962 | COLGHY A e 80% |
, § » i | RANAA i z
/ KRUSHANPALLI ! i
XANDURI ANANTA LEPRUSY ', {
17{04.05.2022 | PANDA | PANDA 01.02.1970 | COLONY MG 1LC 855 '
AN 2.
KRUGHANPALL
‘ PRABHAKAR . LEPRUSY ]
18 ] 04.05.2022 | $aHQO KANTHA SAHOO | 01.01.1962 | COLONY LAl Le B0,
RANL
KRUS IANPALLL '
GOLAP BIHAR? LEPOSY !
19104057022 | BEHERA TANASINGH 01.01.1954 | COLONY 1 BMC «c 705
[T
] ¥RUS: IANPALLE !
GURUHATH WERrHUSY o
| 20| 04053022 | DARUA RAM DAKUA | 01.01.3980 § COLGIHY PRt L 805
!
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< i . .
NAMA :
| KRUSHANPALLE
211 04.05 LEPROSY
b lo}l—ﬂ—mﬂﬁm__N\MA DEHURY | 01.0L1967 | COLONY . G L | 13%
UNI [ KRUSHANPALLY ‘
INDRAMANI LEPROSY !
22|0005202 | manARMA | mananana | saz10m | corony _ LBHE 5  T5%:
- AR g i
| KRUSHARPALL i . ’
MAGUNI LEPROSY o ot
2304052022 | BARIK ANANTA BARIK | 01.01.1966 | COLGHY. dowe e OF
| RARIH j i 1 |
| prusianpan || i :
LAXM! AEPROSY _
24104052022 | NAYAK RAGAV DAJBAG | 01:01.1963.) COLCTY ;:'LC____—,__L("._-___‘E_
01.02:.d905 ] - e ——1 -
| BEFAA ) :
| prusiiarealy
MINATT LEFRESY . 765 |
25 | 04.05.2022 | SAMAL ANADISAMAL | 010119567 COLOMY. . | 414C Lc
{ RARSA
RRUSHANPALU
BASANT] NANDA LERRDLY -
| 26| S.05302 [ RUBUU fauDULl G101.1962 cOidny | Lc | 0%,
L nana
RRUSHATPALU
j. KUNI DECPAK AEPRGSY .
i 27106052022 | BCHERA BEHERA 011011071, COLOY. I8l e S0% 4
[ ierssasn B [ rasitn |
bt KRUSHANPALLL |
SUBARNA | DHUSASAN LEPRGSY ) o
28 GARIK | SAHOO ) 44131.1971 cowgNy 1 E 6 Lc 70%
) 04.052022 RARAN | e r’l
KAUSH/NPALLI '
CHANDRAM | NAGENDRA LEPROSY { )
29 | APAUEL PALLEI 25.04.1955 | €OLdan Jetac L. 1%
0052022 B RARTA
KrUsHANPALL |.
GURUBAF LEPROYY
30 LATAJENA | BARIK 01.01,3963 | coLOnY. 1€ Le 90%
04.05.2022 RANA
KRUSHANPALU |
NAGENDRA LEPRGSY
N PALLLI BltrAa PAUEL | 01.01.1857 | COLOMT ]mr L 705‘;1
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| 04.05.2022 ‘
Nt RAMA - | —_——
) KRUSHANPALL
L2 RS — 0% swan CiGA sw LEPROSY
05.2022 , R OWAIN | 12070951 | covory 1raC («c 90 -
. RANIA l
KUMAR KausHanpall
33 L | saoo ::LJSHNA (EFROZY -
052027 | —————22HOO 01011957 | cotony $,:4C e B5%
§
RAMA 1
(ALSHANPALL T
BINODING KOUSHANPALLL
[ 39| ; 5INGH '8 , LEPROSY )
m hatlc ; PATISAS!NGH' 07.‘07.1930‘ COLUrY < iC 7G’°’E . ~—
| ons | x !
1 RAMA y -
_ KRUSHANPALL | )
s NANA LATE MANGUU | Lericsy |
—— HEMARMA | HEMARMA 01.03.1956 | COLO: 1Y pest 1L 35% e
04.052022 = o 5 . ) ’
‘ PARAA 3 \ i 1
; RAUSIANPALLL : : | -
BRAJABAND LEPRGSY ; l
| 36 | HUNAYAK | JHULA NAYAK | 01.01.1954 [ cotGiy Xl L€ 70% | .
04.05.2022 : ' ; 5 ] r
Raata E —
. KRUSHANPALL i i
DULE? (3637 r i 1 :'
37 PRADHAN | MAKRGULIJENA | D1.01.1968 | COLONY | fwe I ol "‘%
| 04052022 [ rasan | i
! KRUSHARPALLL | -
1 t BASANTA GUUDHARI - | LE¥REaY H |
.38l isiHema BEHERA OL01.I825 | SOy I PNt b agow
i 04.05.2022 Rat, o - 1 } ‘
| xRUZHANPALY |
GHANA NILAKANTHA | Wei sy ,
39 MAHANTA | MAHANTA 01.01.2952 | COLUY i 2 LC i so%
04.05.2022 RABA !
KRUZH &NPALLY | -
BAIDHAR SIKHAR LEPIEsHY | !
40 MOHANTY | MOHANTY 01.03.1957 { CoLony e = LC 75%
04.05.2022 B
SUKADEV LATE SURATHA .
a1 PATTILA PATRIA 01,01.1953 ic 70% |
04.05.2022 |
GUNDITHA .
42 ] 1ENA MANGUU JENA | 01.01.1952 Lc 757
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- '-|oa.os.zozz |
' . SR AA !
. ‘ KIUSHATIPAUL
- JITINDORA RAMACHANORA [ | .- e oy
31 MOHANTY | MOHAHTY 0L01.1550 | COLEHY A2 —l——-"“ : ‘
04.05.2022 ] ‘
PALAR -
xnUSl!i\ﬂPAUJ
ULLas GHANA LEPNOSY g c | es%
44 MAHANTA | MAHANTA 01.01.1957 | COLAY o smmi i
04.05.022 RALY ) i
s stPALd: | ‘\
BHARAT m’f",ff"’“‘{ o e 805t
a3 ) NAYAK BINOO NAYAK | 01.01.1957 | conaniY e 'i
* ] 04.05.2022 RAFAA )
x‘au;;.'e.‘\.‘rFALU :
KHADIKA b o7 : \C ) Bu
46 SAHU KARTIK SAHU | 01.01.1357 CC:\_.& ) ey Ty
04.05.2022 ' RARS
KRURs (et PALL ' L ‘
(ERF SV i :
BRAUA . i " (c 90%
47 BEHERA GHANA BEHERA &Ll-l_?i’i_% T R
04.05.2022 RASS
KUY 1 S TPALLY . ‘
(VPS4
SANKA MN:GA L v na t8ES | COLONE - AL A
[ ;\’:LIIR;V.!:J VI S sl RS S - ’ = 3 l.’!
04.05.2022 RAML ‘ i
KRULrSiPALL-
ANADI ‘E;"'lii’:.f,:' o } c 85%
' a9 SAMAL HARISAMAL | 01.011054 | COLO™ - L. %
mTsassen2 Ridins “ ‘
KRUL. &HPALL ! {
SARA PATITRA LEPRTGST ‘ \
0 BEHENA EEHERA 01.01.1952 | COLO:RY wiel 1c { 8095:_,
04052022 . y ‘
| N Oy : ! } 1
DUSMAT LEPELET | .
51 BEHERNA KANHU BEHERA | 061.01.1975 | COLG..¢ RIER ¢ EC 70% '
04.05.2022 ML l
KRUSIA=ItPALU | |
IAYADCE Lennmy g .
52 seEnt KHAUA SETHI | 01.01.1959 . lis o e 80%
04.05.2022 RARA 1 ] 1
LATE KRUs S PALUL I
PANOICL. BMAGABAN LEPIIL 1 1
|53 MAIEHAN BEMERA 01.M.1962 | €Ol _ ; ‘ P gsx
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02.052022 : 5 |
RAM GIRIGHAR) WL Sy ‘
64 _ BEHERA GEMERA | 0L01.2934 | Lln. £ e 1iC 70,
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List of CLPs identified {or supply of Aids & Appliances in the BESA ~
| ol Aids & Fppliances
A IR (e " . Wit . R : == by P i .y
< {name of the Colany ls‘:;me:\i :w.- :‘:rson wilh Age/Sex D-sn;-lt Y Aaddhai tio. ,.‘uxhr_’ <u/‘|,,f-{ ¢ si-aet a4
Ne ather Harme * 1Tri-Cycle ucru((,l-,o: GrieH lerair Prorbna,
Kanchan tMoharan, /0 - Llyse V | 1 i
Samal. {55/t 803 _L ) S ‘ : :
, . ;
Dirhay fiayalb, §/e Same . ' ' [
Naya ) Isepa | son r 1 ! ’
Jadev Scitv, Sfe- khzha Sethi 5574 803| 954662371378) 1 | l
Sats Behera SS/F §2%| 462767548218[ 1 J 1 '
i . : ‘ : :
ﬁ;
Anad Samal, Sfo- Man Samal  [S2/1A 70%| 873055186432 1 ! !
Sanka Miurmu, 5fo- tdanggel ] 1 f
Murmy ] |55/14 90%%] 395012825801 1 ! |
[khadika S3hoeo SAMA _60%| 457058456555 1} | ! ;
{ [ T T e
12)3 Behera, Lo Gana Behers g EXIIE) 80%| $12310721895 B | i-~-—~ - !
(nmduha Jena, ‘\/u LAMIEL G ] !' —
: sens __ S6/4 70%| 613758446702 1 i |
; l Bhar it Neyak, S/o- Dinpd . -
=y G e e R LE0) 310704943672 1 1 i
‘ \ Sitenuirg !\ tohanty, Sfu Koo | ' - |
[ 5 . Pl T,
— |Chandra tighionty S80I 0k 599921262579 1 \ |
H T
!J_I Subdew Fars, SHv Suiat Pates [57/h) 70%| 862532260736 1 ‘ l -
{ li _ . Badlae lchany, So Sk | = : ' { —— -~ l : - “Trb
3 - ol
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B3 Leprosv—-:,; DFRAFAAITITY e g e T &
Colony, satni d
= ———= e P99 €05 305 3 o, IR
‘ B2 B L33 8 L = L: Belowknee
- T 2589202660 3 B L Belowk
: : knes
f S seleyf | . Tow| 617378202158} 0 1 1} Lt Belowkne
Oh3rabau colony, b 26..6.1 10727“‘ [ 1‘
Jatni SSM = = e ) _1J 3
TR:6,4/0-Deba hita lag/ta__ | 145859631122] A 2 |
Qam‘a Behera; $fo- Girighan _
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OFFICE OF THE GOLLECTOR & DISTRIGT MAGISTRATE, KHORDHA

Cmall; gnglg\qu,ﬂ@ygnll o

(SOCIAL SECURITY SCCTIOH)

st o

Hence, you are therefore, requested to delivéry the above item

of Afds & Appliances at the different localions mentianedrziesiust cagl

by 18.052022

Voee top

f Joons, sttt

s
AN
£RUE COPY ATTESTED

Addis

*iang\ 5{*:5' 2\
gaEPD Do

District Social Se-
Khordii

i

,,;mcnt

Yours Eaittsecdly,

s N

Aty

-

J
No. 1992, /55, dated 0f 05 i adJL?
To
ke Regional Manger, Auxilary Production Cenler,
Alimco, Plot No -14-C, Section-8, Zone (B),
Mancheswar Industrial Estate, BBSR
Sub:- Supply of Aids and Appliances for distribution i ’!mO“S’ the
CLPs identified during organization of BBSA Camp.
Si:, P o
With reference lo (he above Gited subject, Tam to nlormn you
that the CLDs residing different Leprosy Colonies have been idantified
during org-lmzahor\ of BBSA Camp for supply of Aids € Apgalingdces.
The rletalls calegory of Aids & /\pp]nncc.s is reyuired e
given below. -
SL Namne of the Tri- Wheel Auxilary Walkiny | Location of delivery
No ULBs Cyde Chairs Crutches Stick. | of dNids 2 Appliances
i BMC 76 01 I {12 TNIC,
{(Medium) o Bhubaneswear |
2 Khordha 19 0J(Large) 19 | b1 l\hor(lh\ i
_ 1 Mumr:lpallt\ (Medium) i ity
3 | Jawni 07 01 (Large) 07 ‘Imn \lumcm \lﬂy
[ Municipatity (Medium) |
Toeatl 102 03 70 123

St with CamXeanner
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RPN

Weather
Name ol tl : Measurement
SI.No w Name of the Person | Apge/Gen|  Natuler of Aaddhar No.
Colony with Father Name dor Dlsabllity taken at ARC ar
’ not
Br B - Measurement
1 aja Behera, S/o 55/M R1. Belownce 12310721895 .
Ramakrushna Ghana Behera Amputee taken & supphed
Leprosy Colony,
Bosne l ’
logi i -Digh Rt. Belownee ’ fAensurement
2 giswain, S/o-Digha | . | Rt.Belownee | . cqs364aes ,
Swain Amputee taken & suppled
- Measurement
3 Bagula Das, S/0-Nare [ 40,00 | | gelowknee | 75589392664 ~ ,
- Das taken & supphad
Dharabati Leprosy
Colony, Jatni —
: { - Rt. Belowne , nMea t
4 Rafitule Khan, /o 61/M {. Belownce 617329203155 | " easuremen |
taken & supphiag

Habib Khan

Amputee

rue GORY ATTES

Additionsl $o8)

TEN

tar to Govl

SSERD Devartment

Sennnoed with CamScanner
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Breeneme T
Jf% ASL R
. OFFICE OF THE COLLECTOR & DISTRICT MAGISTRATF, KH(')RDHA
‘ﬁ;; {SOCIAL SECURITY SECTION) I
e-mail: dsso.khurdal@qmail.co:n
OrderNo. 2728/, Dated._L7:06-202 3
Sanction is hereby accorded for Rs.90,000/ - (Rupees ninety thousand)
only towards payment of scholarship to 11 no. s of Ct. I Leprosy children and
children of Cured Leprosy Persons studyistg at Pic- & ! Post-Maty culaticr for
award of scholarship under the scheme * An Umbrella§ a2 FOi‘”RE‘imbi]i‘tf\L(.,nbO.’i.’
Cured Leprosy Persons” as per the following statemnent.
Child b } [
Name of the tudyi feeili i
St. Leprosy Na.mc af the Gender :\:dt:\ | bame of th: eate  fAmoTsG per ' m;”\m o
.| No. Col Child | 1astitution- tiyerid | meesd ¢ Ty g,
olony the | 0 the ‘ 0 rrionthis}
Class | e L i
Jagannath ' o i -
Leprosy Ranjit : Clas ‘ S:JL| Vﬂsugh t
| 3~ { Colony, Dalei, S/o-| Male ,a §- | Senool s S . § B ETSA frs 200
, X Hegar R s S50
Rasulgarh, Sipati Dalei A
BBSR ' Aiybanesviar !
Jagannath . . - - YT T
Rohit Dalai, e s ‘
{eprosy 570_' alat Class- | Govt. UPS VSS
> Colony, Rabindra Male Vil *‘ubar 3 Tva‘s,‘ec.,‘ PR A
| Raswlgarh, Dalei Bhbangswar
BBSR »
! tagannath Minu | sachatisn
Leprosy’ Behera, 2 1 Jee s
37| Colony, s/o- Female |- N oot [FeRORL oy RetO00RE ‘
. Rasulgarh, Pravakar l(';én:"af 8858 1
88sR Beherd e ‘ R
4 | Gopabandhu Phula i, R T
Leprosy Sahoo, Class: Gil’s High {
Colony, D/o-Late | Female ¥ S¢hool, s % Re. 508/ | b &.B004
Budhanagar, Sambhu ) PLa005 DREATD,
B3SR sahoo Khordha ! o
Gopabandhu | Laxmidhar - i ‘ '
Leprosy Satapathy, ' Class.- LGOW’ Highe y “
5 | Colony, S/o- Male |, Seumal Uil st Rs.800/- | Rs8d
Budhunogar, | Sanatan GEET .
BBSR Satapathy - L — dee -
Gopabandhu Abhinash .
Leprosy Satapathy, Qlass- Govl. High .
6 | Colony, S/o- v | Male Vil School, Unit:h b > Rs: 80 Ris. SR+
Budhanagar, | 5anatan | B : l
| L__ BBSR R Satapathy S S AU
e
{\ TR“E COPY pTTES?FP 4 wodd with CamScannes
i b

T 2 2l
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Total Amount

.

The charge is debitable out of fut,l 'y

Scheme.

Cally

TRUE Copy A1 Al

"Tl! ) }GO 1
i'mt"m

Ia

ander ’:\.X (%

= 99 ~ ,
. Netay Pratika ) B e e i
Leprogy Behera, Clog. | VI 57 iy i |
| Colony, ppgp | Ofo-taty | Female |y, 0 psai Ut UES fves | s g0/ f Rs 8,5 7
{ : | Behera Magae, i ' |
% Netay Surajit . —- i -~
'S le Patra, $/0- . Vie © i )
i Leprogy a, S/o Class. ) . !
; Male ol Ul 55 ' R5.867 -
; Calony, BOSR Sujit Kumar ate Vi San L% 5p } Yas _, 13.800/ #55
H o T Patra flagae, ; 3
i Netsy, Satyajit N [# T
9 Le . Patry, S/o- Ch .. vr f
,CO'I’;::? Bas | Suit Kumar | M21E [ g St ves i ecof. | 58
. Patra . N:jgﬁf, i é l_
\_h_‘_% \ —— — - ———
Ramakrushna Rosmi Text { ! i
Leprosy smita Peess : ; ;
N L fay R SO B . Jl I
& Colony, 292K D0~ | pomate | 55 | Hio Tyes Tocapae Jagers
Kharavel Bishnu VI, [; i
Nagar, gesp | Navak Koora: f ( ;
.
{ ‘ f
Ramakrushna Ganesh g | f
Leprosy anes ; {
P Maharana Class- '
! Coiot ’ ! Pz 500 RPN
\Vhrg ¢ ny, S/o-Tofan | M€ | yp [0, Yes | 73800/ &0
. 1aravel Maharana VAT . [
Nagar, BBSR Lo ' [
s - et _— —-‘——-—-K!——-« i —" o o - -
j! 159,000/~  £:.50,03(.

. ninety thousand rﬁ‘\‘l)

y s -

(

e

M

i 1O 7¢ T
L
“ & sthmt Magistrate,

Khordha

wied with CamSeanner



List ol Students identified for

~ &

33

© -

Pre & Post Matric Séholarship

e TR N
A=

Additicart 5~

NGy to

Govt..
{

Si. Name of the Leprosy | Name of fhe TFatliers Name | Cliigs ) '
| No. | Colany Student L e e =
] Bapuii Leprosy Colony. Abhimanyu Das | $0 Manguli Das X pass
) Jatni ) 1 o
2 Bapyji Leprosy Colony. [Rudvi Narayan sio MuraltPahata | 1X
latai Pahala
3 Bapuji Leprosy Colony. Suresh Behera vo Bijayatichern ]
Jaini o B B
4 Bapuji Leprosy Colony. | BikashBehera sto BifvaBelicia v
Jami o ] ] ) 7
S Bapuji Leprosy Colony. | KoushalyaPahala | d7o MuraliPafiala | +2 2 year
Jatni o R o
6 Bapuji Leprosy Colony. [ Somanath /0 Trinath Praghan | X pass
Jamni i Pradhan
7 Bapuji Leprosy Calony. | Sasmita Pradhan | dfo Trimalh Pradhan | V¥
_ Jani ) \ o
8 Bapuji Leprosy Coloity, | Bishnu Prasad 7o Raghu Das 22" yearexm
Jawmi ) Das appeared
9 Bapuji Leprosy Colony. [ Amrita Das déerRaghu Das T
Jaini i
10 Bapuji Leprosy Colony: Aunapurna Swain | d’o Anadi Swain Vil
| Jaini “ B ‘
11 Bapuji Leprosy Colony, | fharana Swain a6 Anatli Swiih \
datni B 3
12 | Bapuji Leprosy Colony. | Rasmita Pradhan dfo Raghumarni 7 "
Jatni e Pradhan
13 ‘Bapuji Leprosy Colony, Suhana Begum o Sibaiii Klian NP
Jatai 1 ] :
{14 Dharabalt Leprosy Annapuriia Das dlo-Bigila Das: 5 I car
| Colony. Jauii ‘ o : )
|15 Dharabati Leprosy | Akhtar AliKhan | s’o Jabitulla Khan T
Colony. Jatni | )
16 “Dharabati Leprosy | Samina Bogum | d/o dabirullgiKhan TV
Golony. Jatni ] o .
17 Dharabati Leprosy | Ratiim Khan sfo Jamir Khin | m
| -Goleny. J atni B I,
18 Dharabati Leprosy | MuskanKiiatiin dfo JaimirRhad |V — -
' Colony. Jatni ' i )
19 Dharabiati Leprosy | Mira Majhi dio RN
. Colony. Jatni ' JagabandhuMajlii
. 20 lagamath Leprosy | Sfitipraagyan® | Dfo- Susunia Oth
Colony. Rasulgarh. | ' '
BBSR Patra Kumar Patra
21 Jagannath  Leprosy Sujit Dalei Sio-Sujit Dalei | 10th
Colotiy. Rasuolgarh. ‘ '
BBSR ) '
TRUE COPY ATTESTED
AY ‘



DISTRICT OFFICE: KHORDHA
(Social Security Section)
No. Aa¥ /Dt.g§ .09 2021 ¢
OFFICE ORDER

For elfecive implementation of the recommendation of Arycis Cuhiae and as es e

dricuon of Hon ble Hhgh Count, Odisha, Cuttack in W PD No 13403 of 2015 Ihe foliovang t=am s
H

‘constduted 1o conduct the delalt survey 0! 1( Nos of Leprasy Colontes 1o dg the skifl manmnd of a:

the housevsdis of Ihe é'olomcs, mapping theu entilement under Unbrella scheniz of  So. oo

Secunty & Tmpowerment of PWD Depit The teams valt conduct survey in the Leprosy Coleries i

hf rEsposhive sub-dnvisicn

Tedn A for Bhubaneswar Sub-Divisicn Yeam B lor Khe:gha Sub.Diwirs.on

|
R
o

gk Sovtdl Tepainy, 7 (1)Uf Jnendra Kumar Par gt " -
mpw) (LEPTosy) Bhubandswar © ADPHO tLeprosy). Khorgha

e 1314 L K-0A3GUETART 1 0438604787

i21 S Giiligha Behcra {Z) Srt Bimal Chandra Das “"
Ci C £ DSYS Khordha BSC ORNLIAS, Khopcha
+R53597697 / TO7E550874 %) :OIW"’UG '~«i3%33.,8

W3) S L Avatina Das, f - (3) Sy Rajat Kumar Satapathy,

Querts RUIDSETI Bhubaneswir i raLu\'/ RUDSETH Bhubancswar
L ERRaTTURs0T . | 8- 904 0380125
e SR N Satu. 1 (4 SriR K MKaharana

h'zumnnfucor SphITh Jatre ATQO SglITh Jatn:
kY QR D250 N "3""'7“:"’7

5 So i tana Kkeshan Samantaray ! (5} Str Navsh Chandgra Swamn, o
SSH0: Bhubaneswar ] © 58880 Khordha
W 474727605 ~ ] M. 8457065002
A b e g Komar Sahoo (6) SriBhaiat Chandra PFradhan T
AR cur BRCC. Ghubaneswir | ABEO, Khergha
14 Core 28107 e M-9437089422

Ihe team will catty apphcahon forms of different schemes vath them during the survey They
will make (he ms‘)hc')tron torms filled up on Ihe spol by the eligible persops and collect the racincen
Goagumanis rom hem All these exaicise must be completed by 15" July22 and submit teng:t o the

uiidiztsgaed by 16 July' 22 pasilively

Collector & Disitlel Yagistrale,
- K
TQB f'ff i“i ?vn Eg‘!gn ho!dhﬂ

©
ro

2o Mt vt
T ?, ':;ram’l*




A1

" 3w for ir'Gimanon and necessary acon.

BT

- Memo No  3IRY oL ¢S 89707
Copy forwarded 1o person concerned lof information and necessary achion
i .
' . f
Collector & Bletyci-Magistrate,
Khor () h a.
) 0?2
Memo No 3129 680 RD

Execulwe Officer. Zilla Pangnac

Copy fonvarded to Chief Development thce(-cum
') | Prncipat Soecia: 11!

Kagicha® Sub-Collector Khorghal! Bhubaneswar/ COMO&PHO, Khordh

Collector & DisltictMagistrate,
( Khor¢ha.
|
S Leprosy Colonics allotted to Team-“A™

5‘,‘1"0 -Name of Lhe Leprosy Calonies and focations. —\notted td the Tc1m T
i Lingnem Pl Kies(ivg Catony, pali astijdll; Ol Tswn; BBSR. T ’
T Gl J
2 Galihibaba Kusiu Calony, th.mpm Temple rodd, BBQR '
3, Cavonnarh Kot Lu!:m\ R: l\lllf‘" -h. BNSR T e T - l

. Netuyl Leprosy Coleny, .\I;Hu]\n.\'\\::ir, ;\!-u‘l-:Hr']«‘(- Park, ‘l‘.?(i),.-_P.‘.\'r-\"ﬁ;:'t‘gi-‘.\":m;r:

BOSR . !
BT (n)))"\i) adhi Rustle Colony, Buddhy ‘\‘I'nHHTl\;N - ,i
- e . i
. Ritima Keushna Padly Leprosy Colonys Sreiva Talkies Road;, Kliaruvel N, ‘
' Kbt ha l
Leprasy Colonics allotted to Team:"B” .
SI. No. Namg of the Leprosy Colomcs and, lomuonsfnllott dtothe {
I ) Uupnn L prosy Colony. Jar : '
i 2 Dliarabats I,ppmw V< olrm\ Jitdi . S J(i
e T e
'3 Bliaenbatl Leprosy C‘nlou\ - Seirant Nagar, l\hmdl\.t i
ER Sﬁ-t‘i:uu'id;n“i wustha Colony. Jajarsingh, l\]’tmtlhq B ) {
‘s Gandhiji Santi Niwas, Ofilpada, Jati, Whordba T ' |
- : - i - i e e e 2

. i
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DETAILS OF SELF HELP GROUPS IN LEPROSY COLONY UNDER KHORDHA, DISTRICT

BLOCK/ULB|WARD NO [NAME OF THE WSHG |DATE OF ADDRESS NO. OF NO. OF INTRESTED FOR ACTIVITY( |RECENTLY |NAME OF THE DESIGNATI
FORMATION - |MEMBERS |CLPs MENTION ACTIVITY ) DOING MEMBER ON OF THE
MEMBERS ANY MEMBER
PRESENT ACTIVITY
1{smc 41|MAA GOURI SHG 15-05-2016| KHARVELNAGAR 10 6 BINODINI SINGH MEMBER
- : 1 " |S%R4 BEHERA MENBER S
NAYANA NAYAK MEMBER -
LAXMI NAYAK MEMBER
REMA SEN WEMBER
DULE! PRADHAN MEMBER
RAMA KRUSHNA ’ ;
pALLYLEPROSY
IVIAA NARAYANI SHG COLONY, SOLIJENA
KHARVEL NAGAR ‘
8MC-11 a1 20-03-2017){Ward No-41) 10 S MEMBER -
PITEI SWAIN MEMBER
DUSMANTI BEHERA Inienaner
GOLAP BEHERA MEMBER
. BASANT!I MUDULI PEMBER
RAMA KRUSANA ———
PALLY LEPROSY ST o e
MAA LAXMI 5.H.G COLONY, : ‘ DROUPADI SAHOO TRUE Loy KITESTES
KHARVEL NAGAR
3|smC It 41 01-04-2015|(Ward No-41) 10 S MEMBER
MINATI SAMAL MEV BER
’ BHARATI SETH MEMBER
LATA JENA memags fiale

SAJANI MOHANTY  fuvungecr
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4 Gﬁlﬂf@@%@%‘iﬁéwa’i’%;@ ISTRICT OFFICE ;: MAYURBHANJ :: BARIPADA
/| ).g,mawmmwmﬂﬁmmm%mm (SOCIAL SECURITY SECTION)

t (E-Mail:- dssomayurbhani@qmail.com)

o ¥
,@ﬁ/ G5
No.__ [ ¢ //DSSO, Date._1Q4 o7t 200 //
To
The Additional Secretary To Govt.
SSEPD Deptt. Qdisha, Bhubaneswar
Sub: Action taken report of the Orders Dt. 23.02.2022 of Hon'ble High Court of
Odisha in WP{c) No. 13404 of 2015( Bipin Bihari Pradhan Vrs State of
Qdisha and others)
Ref: Kind Memo No .5401 Dtd. 18.07.2022 of the Additional Secretary to
Gowvt.
Madam,

tnviting a kind reference to the above captioned subject, | am to submit
Hérewith the Action taken report of the Orders Dt. 23.02.2022 of Hon'ble High Court of
Odusha in WP(&) No. 13404: of 2015( Bipin Bihari Pradhan Vrs State of Odisha and
others)for netcessary preparation and filling of compliance affidavit.

This for favour of kind information and necessary action.
Yourgfaithfully,

District Soci r S Qobrei
Mayurbhan;
Memo No. 1214 i /0550, Date._ |4 - 023 //

Copy submitted to the PA to ADM, Mayurbhanj for kind lnformanon of the Additional

District Magistrate , Mayurbhan) .

Mayuxrb'h'a\nj?
_/{D$S0, Date._ iq Steay. S

for kmd mformauon of ‘the Collector. .

Memo.Na._, /
Copy submitted to:the PA to Caltector Mayurbhanj

Mayurbhanj

TOIE COPY ATTESTED
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tons g/g\ - Through e-Mail
' t e ‘E&E?w“?i&@ 0L, s}g weR ISTRICT OFFICE :: MAYURBHANJ :: BARIPADA
< ﬁ Ko ’»'m Bl oot o Tenins e gt {SOCIAL SECURITY SECTION)
et (E-Mail:- dssomayurbhanj@gmail.com)
!,.4 kel I

Action taken report of the Orders Dt. 23.02.2022 of Hon’ble High Court
of Odisha in WP(c) No. 13404 of 2015( Bipin Bihari Pradhan Vrs State of
Odisha and others)of Saraswati Colony of Mayurbhanj District

1. Survey andidentification.

Survey of CIPs has been completed at Saraswati colony , Baripada. A awareness
camp has been arganized on 19.04.2022 at the community Center at Saraswati
colony jointly with the DLO , Baripada. In this camp 57 CLP families have been
identified with 77 persons. The database already been shared in the Google Sheet
and updated time to time .

2. Assistive devices

¢ District leprosy officer has reported that 20 nos. of Grade-l & 18 nos of grade-Ii have
already been provided to the CLPs of Saraswati Colony . It is a continuous process.

* One mini 88SA camp has been crganized on 19.04.2022 in the colony & the 30 CLPs
were provided with state ID card ,

e 36 tri cycle , 4 wheel chair, 18 auxitiary Crutches, Hearing Aid- 3 , waltker — 3 are
distributed to the eligible CLPs { Photocopies enclosed }

s 2 prosthesis have been provided to Laxmi Mohanta & Chakraban Singh of saraswati
Colony . { photocopies enclosed )

e One eye screening camp has already been held for CLPs at Rasgovindpur eye
Hospital and So far 54 CLPs were participated in the camp. Out of them 38 CLPs
have been provided with power glass and 24 cataract operation has been
successfully done at:Mahatma Gandhi eye Hospital, RGpur
{Photocopy enclosed )

3. Assistance to Parents

e One Hapa Behera has been selected and provided with Rs. 12000/- for the Year
2022-23 towards Assistance to Parents scheme for his CLP children namely
Labaghana Behera aged about 14 years.

4. Pre & post matric Scholarship ’

e 11 students have been sanctioned with pre & post matric scholarship for the year
2022-23.

5. Skill Development training

e On dtd. 23.06.2022 the training programme of mushroom cultivation has been
started collaboration with RSET! & NGO , RDAC . Baripada at Saraswati Colony . 20
participants are participating in the training programme and will get training by the
master trainer.

( photocopies enclosed)

-y ‘ 6
TRUE COPY ATIESTEY
\{ w0 Govi.

rﬂéd‘h ‘?‘ P \.. "\g l‘k

1(;'!,..:( PR

- -


qiTiail.com

f A C_Q;é"

"* ’"‘"&’ﬁ“‘@ﬂ% ‘%Tﬁ‘;i‘?w‘g{.‘m.‘:@ G e

Through e-Mail

a-_u‘b

ISTRICT OFFICE ;; MAYURBHANJ :: BARIPADA

/“ )
7oy -i‘imzm:‘;ammmfwm'mumaA. sl (SOCIAL SECURITY SECTION)
P : (E-Nail:- ,dqum;yucbhan;@qma)l .Cotn)

{g#i i el 0

6. Self employment

e 2 CLPs namely Thumpu Marandi & chakraban Singh has been provided with self
employment kit . { scavenging kit )

e 50 nos. of Mini vegetable Kit has been given to 50 nos. of families by the
Horticulture Deptt. for their vegetable framing .( photocopies enclosed)

e 20 Nos. of CLPs are selected for poultry farming and their names have been
provided to COVO , baripada & they will be provided with with 50 chicks each.

7. Mivelihood support |

¢ tivelihood support. of Rs. 5000/- has been transferred to 57 CLP families.

8. CUPSHGs :

. 'i’@.‘CLP' $HG have been formed in the Saraswati Colony at Raghunathpur Baripada.

) 'T‘?e tLivity and'SHG wise detailsare as

st , H
:thjlo, SHG.name Nz;l:e!’;s b ”thopos*e‘drar:ct‘wmes |
B ‘ ] Mushroo “Cultivation & pou -
1. Marangburu SHG 5 ushroom Cultivation &(pqultty
. ] ___farming
. o m, y it
2 Atmaninvarsiio SHG E TMUShrOO Cultivation & pou ry ;
. ‘ : farming ]
3 Rising Star SHG S Mushroom Cultivation
! B-iﬁfaiyé'shre'e SHG 5 Mushroom Cultivation
5 MaaiMamataSHG. 5 Veg’etzab“.le fa r;m.in"g
6 yashoda SHG 5 Vegetable ’farmmg
. G i S - '15” ~“Mushroom Caltivation &poultry
7 | Mafa oUFi SHG - - farmmg
] o ,_ “Mushroom Gultivation. &fpouft
8 . Shiba SH‘G 75 - farming
- ) i+ Raghunath SHG 5 Mushroom Cultivation:& jpoultry
) pandit Raghunath SHC i S » farming__ i
iy ‘ . " i 1Mushmoo‘m nCu.twattons& xpoultry
10 | Mayari SHG 5 farming

e Rs-1/0,0007- has %gen«sanctnoned im favour of ZfSHGs*and ithe revolving will be
provided after the training is over .
9. Community Awareness
s programmes /meetings have been taken up in the Leprosy Colony and for creating awareness
about various schemes meant for CLPs and their family. The leaflets are distributed among the
CLPs on the right & entitlement & for smooth availing the benefit by them

TRUE COPY ATTESTED
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Letter No, '_‘__‘_ YR ot O_l?{_l__? 9]

-

e Addl Secretan to Gows |
SSEPD Department, Odisha, Bhubii swir

Sute tmplementaton of Orders dated 18052002 nassed by Honble High
Court of Odisha in WINC) Na 12403 of 2015 Ripin Bithar Prudhan Vs
State of Qdishu & others- submmssion of compiiance therecf

Letter No.5399/SSEPD o1, . 8.07.2022

~
r

) In mviting a reference to rhe Genl, leticr on the subject cited anow e 1 om

tv stbmit herewith the complianee on the present living condition o) the

/ inmaies of the cured leprosy persons of Jibnramjee palli and Sanjoviee colors
{f ar ler Purt Municipality with supporting photagraphs for kind information il

icessar acuon at Govt leves

Yiurs Fasthfully

e

Distra t Social See ‘?11‘ W Oificer, Pt

T e Oafth Carmtonrere



Com -
pliance on ths Prosent g g ¢ GG l}_i_(.';_l_gt hL L!xiT‘aqu

!
- _LEC Cure . . "
leprosy persons of Jibaraiies ,_J..}l_;_ g_",__b}mna e calu 1‘
under Puri 11 Murndcipaity

it s submitted that Govi 12 qeFEPL  Derpotument wde reselution

N
§ “’1]/«.5 SSEPD iniroduced Umbirelly Sthieme for renahiitiation of CLPs the
wilowing assistance have been given v e CLF» in hoth the cotonmes of parn

"1anicipality under the above scheme.

Pension Provided

« 324 nos. of peaplc pre. getting penniops ML o ahich 45 braeficiaries of

RO yrs8; above M petiing Rs. 700}/ - per month.
disability of GU%. & nbove are getting RS 70U, - and tht regl 203
beneficiaries ar¢ petting RS. 500/~ per month ubder (MHPY) respet tive i

Pre-Matric & Post -Matric Scholarship

10 benehicarnics with

. 91 children of crred leprosy persais have been provided Pres matric a0

car 2019 2u and 37 Children heve

Post matric Scholarships during ey
heen provided pre-matric and Post mm ‘i Schalarships dur.g thr yeur
2021-22

Marnage Incentive Suppo:t
{ Marnags ARsisunte of

« 11 nos. of parents have go Rs.50.000j~cuch fue

their daughter's marringe.

M
wung ridon unde:

. All the familics in both the leprosy Colanies ore jBe

PDS.
‘Formation of SHG

. Twa SHGs formed by them hav

of Rs.20Q, 000/ -cach aut of {BBSA under
Financial Assistance under “Mission Maa;' to the cured leprosy

oman affected by FANI
. Financial support of Rs.10,000/ each hus beent provaled 10 170 lepresy

cured women under Mission ~Mua”

\

¢ been benefited with the revotving lunds

*Mission Khyamata®

wor

£

1

Livelihood support

556 nos. of beneficidries have been

under BBSA Scheme. TRUE CQPY TTESTED
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INATHE HIGH COURT OF ORISSA : CUTTACK —~Ale\y ~
' W.P.(C) No0.13403 Of 2015

Bipidt Bihart Pradhan ... Petitioner ‘
-Versus-
State of Odisha And Others ... Opp. Parties

AFFIDAVIT ON BEHALF OF COLLECTOR &
DISTRICT MAGISTRATE, BALASORE:

I, Sri Tarun Tapan Praharaj, aged about 54 years, Son of late Pratap Chandra Praharaj,
at present working as District Social Security Officer, Balasore, At/P.O./Dist.: Balasore, do

hereby solemnly affirm and state as follows:

o That, I am working as District Social Security Officer, Balasore and have been duly

authorized by the Collector, Balasore to swear this Affidavit for and on his behalf.

2. That, the following steps have been taken with regard to the Lewis Leprosy Colony,
Bampada

Superintending Engineer, Balasore (R&B) Division -II vide letter No0.2926, dt.10.05.2022
has reported that 1* phase construction of ten (10) units Leprosy house with GCI sheet
roofing have been completed and already occupied by 10(ten) families. The 2" phase
construction of eight (8) unit Leprosy house with RCC roof, the roof slab has been casted and
finishing work is in progress. After completion, same will be allotted to 08(eight) families. In
the 3™ phase, another twelve (12) units of Leprosy house with RCC roof, the bore pile work

IS In progress.

Photographs of the ongoing construction of the twenty (8 + 12) are filed herewith and

annexed as Annexure — A Series.

5. That, as per the Resolution dated 23" February, 2021 of SS&EPD Department,
following activities have been taken up:

a) SURVEY AND IDENTIFICATION:
Survey of CLPs has been completed at Lewis Leprosy Colony at Bampada. The list of

(ured Leorosy Persons has been maintained by the District Leprosy Officer (DLO).
TRUE u]i’: ATTESTED
: Y ‘\ /"'/



b)

c)

d.

|

e e~

Based on this, the data on their family members have been collected. Their chlldren
- have been identified. Also, the places of their educational institutions have been
identified which has helped to cover them under different rehabilitation programmés of

the Government. \

ASSISTIVE DEVICES: | |

o District Leprosy-Ofﬁcer has reported that MCR shoes (Gr-1) have already been

provided to 19 LAPs on 13.8.2019 and Gr-2 MCR shoes to 27 LAPs on 11.3.2022
in Bampada Leprosy colony. It is a continuous process. |
Copy of letter No.7108, dtd.10.05.2022 of Addl. District Public Health Ofﬁcer

(Leprosy), Balasore is filed herewith and annexed as Annexure - B.

One assessment camp was organized at Lewis Leprosy Colony with the assistaince
of DDRC Mayurbhanj on 7.4.2022. It has identified six (6) persons for provision
of orthosis and prosthesis and funds for their manufacture has already been placed
by the district. Also, three (3) CLPs have been provided with wheel chairs and 20
CLPs have been given tricycles and two (2) persons given walking sticks for better
mobility. |

Photos of distribution of aids and appliances are filed herewith and annexed as

Annexure - C Series. , |

ASSISTANCE TO PARENTS: |

o Based on the survey work mentioned above, 10 parents were identified and they

have been sanctioned Rs.1000/-per beneficiary per month till their children atﬁain
the age of 18. '
Copy of Sanction Order No.842, dtd.09.05.2022 is filed herewith and annexed as

Annexure - D.

PRE & POST MATRIC SCHOLARSHIP:

23 students have been sanctioned pre-matric scholarship for the year 2021-22. ‘
Copy of Sanction Order No. 843a€éd(,ﬁ9 {S;Qz(%li?gﬁ{jled herewith and annexed as

attached as Annexure - E.
"‘\\\/
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* 10 students have been sanctioned POst'matric Scholarship for the year 2021-22a

Copy of Sanction Order No.844 dtd 09 05.2022 is filed herewith and annexed as

Annexure - F.

SKILL, DEVELOPMENT TRAINING:'-

e Asst. Director Textiles has reported. that basxc weaving training con51stmg of twenty

(20) CLPs have been identified and approved in the District Level Monitoring
Commlttee held on 29.03.2022. For this purpose, proposal has already been
submltted to the Dlrector of Textiles & Handloom, Odisha Vide letter No.753, dtd.
27.04.2022 for sanction of funds under the Scheme Promotion of Handloom
Industrles 2022-23. In this training, (20) twenty beneficiaries will get training by
one Master Craftsman for six months. During the training period, there is a
prov151on of stipend @ Rs.3000/- per month.

Copy of letter No.834, dtd.06.05.2022 of Asst. Director Textiles, Balasore is ﬂl

herewith and annexed as Annexure - G.

Officials of ORMAS, Balasore have visited Bamapada Leprosy Colony several
times for counseling of candidates aged between 18-45 years for enrolling them
into skjll deVelopment training. program for wage/self-employment under DDU-
GKY/RSETI. As a result, four (04) nos. of candidates had shown their interest for
enrolling themselves into DDU-GKY under wage employment and 35 nos. of
candidates had shown their interést for enrolling themselves into self-employment
training program under RSETI. The details are annexed in a separate sheet as

Annexure — H.

Under DDU-GKY four (04) nos. of candidates were interested, among which three
(03) have completed their training and one (01) candidate will join after his ongoing

10" class examination. Candidates’ details are given below:

Si.
No.

Candidate's Training Placement '

Father . {\ '\

Name Status Status

Sdditiehs! B Ramel} '\"" 0 W""‘
E?‘T}* Tl e ' L‘

L3




Joinea as
security guard
Rama at Vizag with a
Chandra | Completed | salary of Rs.
Murmu 16000 along b
with free
accommodation

Ramesh
Murmu

Will join as
security guard
at Nellore in
Santosh Sukura Completed next week with
Singh Singh P a salary of Rs.

’ 12000 along
with free
accommaodation

Will join as
security guard

: at Nellore in
Hari Sankar | Ratha Completed next week with
Murmu Murmu P a salary of Rs.
12000 along
with free
accommaodation

Will join
Ranjeet Chape = | after 10th
Marandi Marand; | exam in
May 2022.

¢ Under Rural Self Employment Training Institute (RSETT), 36 nos. of candidates are
interested in self-employment training in mushroom cultivation. RSETI personnel
had also visited the place and shortly they will start the training with a batch size of
3s.

Report of Dy. CEO, ORMAS, Balasore is at the bottom of Annexure - H.

SELF EMPLOYMENT:

¢ CLPs will be provided Self Employment Kits depending upon their trade
requirement so that they can start their business from home-based units and eam
livelihood for themselves and their families. After completion of training

programme tool kits will be finalized as per their requirement.

1RUE COPY ATTESTED
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- * Self Help -Groups have been formed in the Lewis Leprosy Colony at Bampad"ar-

livelihood activities. The activity and SHG wise details are as follows :

SHG wise proposed activity details
I\SJ:, - SHG Name Mlzg;t?:rs Proposed activities
Jay Maa Durga Mushroom Cultivation
1. |SHG 10 and vegetable farming
Jaher Aya SHG 10 Mushroom Cultivation
Maa Subhadra ‘ Mushroom Cultivation
3. |SHG 10 |and vegetable farming
Maa Tarini
4. | SHG 12 Vegetable farmmg _
BhagojiSidhesai [ Mushroom Cultivation
5. |SHG ]2 and vegetable farming
Maa Gouri ' Mushroom Cultivation
6. |SHG = 10 and vegetable farming

These Seif-Help Groups shall be provided with assistance by 31.05.2022 for initial

activity suppert and startup capital as soon as their training is started.

h. MARRIAGE INCENTIVE & SUPPORT:

One girl, namely Gelhamani Sing, D/O - Radha Sing has been identified and her pa;en’fs

have been assured of all permissible Govt. help when they intend to mafry their gir! off.

i. SENTSITIZATION OF WORKERS & ACTIVISTS:

Govt. officials of H&FW: Deptt and ICDS are regularly sensitized. Also, all BSSOs

have been sentsitized on Leprosy rehabilitation.

J. Community Awareness:

H&FW Deptt organized community awareness programme at village level from

30.01.2022 to 14.02.2022 though Sparsh Leprosy Awareness Campaign.

6. That, with regard to the Visit of the Sub-Committee to the Leprosy Colony, it is
submitted that the Members of the Sub-Committee-DSSO and Dy. CEO, ORMAS visited

Leprosy Colony on 10" May 2022. They 1n5‘ﬁ % [{J \f;/ i ; _ﬁa_c lménates of the Lewis Leprosy
J I D
f\ u*

ar \



Colony, Bampada. They were satisfied with tEg(r%ﬁaﬁlitation work already taken up. I'hey
put fogth two additional demands for betterment of their livelihood i.e. (i) For vegetable ‘IO Qt - .
farming they want the defunct LI point to be renovated and (ii) One meeting hall cum market ‘

complex for showcasing their producté.
Concerned authorities will look into these issues and try to solve them at the earliest.

7.  That, while implementing the Resolution dt.23.2.2021 for rehabilitation of CLPs the
salient features of Bhimabhoi Samartya Abhiyan (BBSA) and SAHAY A schemes are kept in

view.

8. That, the facts stated above are true to the best of my ‘knowledge and based on

available Official records.

Identified by
DEPONENT
Advocate’s Clerk,
Advocate General’s Office
Cuttack
Date: /05/2022
Certified that cartridge papers are not available. e
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OFFICE OF THE COLLECTOR & DISTRICT MAGISTRATE : SUNDARGARH

(Social Secuntv Sectlon) . ‘

ﬁp \,m
e s .
)]

Letter No._ [Q9% / Dtd aalod!l 2022

To
Additional Secretary to Govt,,
SSEPD Department,
Govt. of Odisha, Bhubaneswar.

Sub: Implementation of Orders dated 18.05.2022 passed by Hon’ble High Court of Odisha in
WP (C) No.13403 of 2015 Bipin Bihari Pradhan Vrs State of Odisha & Others.
Ref: Letter No. 5399/SSEPD/ Dt. 18.07.2022.

Madam, '

In inviting a reference to the subject cited above, I am to submit herewith the necessary
compliance on each component of the “Umbrella Scheme for Rehabilitation of Cured Leprosy
Perons (CLPs)” in the manner as filed by Balasore District. Also the compliance on the present
condition of the inmates of the colony alongwith supporting photographs/ documents as a
proof of the progress made in the meantime.

This is for favour of kind information & necessary action.

Encl:- As Above. Yours falthfully,

TRUE COPY ATTESTET
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‘ . As per the Resolution dated 23 February, 2021 of SS&EPD Department, following
%ci"rvities have been taken up with regard to the Durgapur-B Leprosy Colony, Malgodam,
P g gap prosy Y g
Rourkela Municipal Corporation (RMC).

a) SURVEY AND IDENTIFICATION:

Survey of CLPs has been completed at Durgapur-B Leprosy Colony, Malgodam,
Rourkela Municipal Corporation (RMC). The list of the Cured Leprosy Persons has
been maintained by the District Leprosy Officer (DLO). Based on this, the data on
their fsmily members have been collected. Their children have also been identified.
Also the children who pursuing their education have been identified which has
helped to cover them under different rehabilitation programmes of the Government.

- b) ASSISTIVE DEVICES:

}-

V1.

Vil

Additional District Public Health Officer (Leprosy) has reported that 22 pairs
of MCR Shoes (Gr-I) have been provided to LAPs on Dt24/03/22 and 4 pairs
on Date-04/07/2022 and 18 pairs of Surgical shoes(Gr-II) to 18 nos.of LAPs on
Date-04/07/22 in Durgapur-B leprosy Colony,Malgodam,Rourkela Municipal
Corporation (RMC} and it is a Continuous Process. '

The photos of the distribution of MCR shoes is annexed at Annexure- A.

He is also reported that 17 nos.of Ulcer kits have been distributed to ulcer
patients on Date-24/03/2022 and on Date-18-05-2022 18 nos of Leprosy
Affected Persons got the dressing materials for 1 month. Again in the follow-
up visit 22 nos.of Leprosy Affected Persons got the Ulcer Kit.

The photos of the distribution of Ulcer kit is annexed at Annexure- B

During the Umbrella screening camp with the assistance of Advanced

rehabilitation Center (ARC). 3 nos.of CLPs identified for Prosthesis and 1 CLP

identified for Crutches. The trial session has already been done by the ARC.
The photos of the providing Rehabilitation services is annexed at
Annexure- C

Medicine have been distributed for minor aliments during the entire camp
periods. A dedicated Mobile Health Team consist of a Doctor,a Pharmacist,an
ANM,a Para Medical Worker and a Dresser have been engaged to visit the
Leprosy Colony weekly once.

c) ASSISTANCE TO PARENTS :

5nos. of parents were identified and they have been sanctioned Rs. 1,000/- per
Child (Max.upto 2children) per month-till their children attain the age of 18. -

Copy of the Sanction Order No. 1589/ Dt.26.07.2019, Sanction Order No.
857/Dt.06.05.2020 & Sanction Order No. 1545/Dt.10.09.2020 is filed herewith an

Ll

annexed as Annexure-D. TRUE COPY ATTESTED
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d) PRE & POST MATRIC SCHOLARSHIP:
3 students have been sanctioned pre-matricé& post-matric scholarship under SAHAYA

Scheme.

e) SKILL DEVELOPMENT TRAINING : )

DPM OLM, DMMU Sundargarh has visited Durgapur-B = leprosy
Colony,Malgodam,Rourkela Municipal Corporation (RMC) on Dt.06.07.2022 and
provide individual counselling to the CLPsand identified 34 persons in the age group
of 18-30 years for Self Employment in the field of nursing, beauty parlour, tailoring
etc. o

Copy of the Report provided by DPM OLM is attached at Annexure-E.

f) SELF HELP GROUP:
bPM OLM, DMMU Sundargarh has identified 11 women SHGs in the
Durgapur-B leprosy Colony,Malgodam,Rourkela Municipal Corporation (RMC) who
are also interested in various livelihood. activities.
Copy of the Report provided by DPM OLM is attached at Annexure-F.

g) MARRIAGE INCENTIVE SUPPORT :

Leprosy Cured person namely Kajal Mukhi of the colony is paid Rs. 50,000/-
for marriage of her daughter Santoshi Mukhi under Incentive & support Money for
the Marriage of daughter under SAHAYA Scheme.

The copy of the amount disburshed is attached at Annexure-G.

h) SENSITIZATION OF WORKERS & ACTIVISTS:

Govt.officials of theUrban Mobile Health Unit & Para Medical of H&FW Deptt.
are sensitized and they paid visit to the colonies once in a week. Also they distribute
free medicines & dressing materials at the colonies.

The photos of the distribution is enclosed at Annexure-H.

i) COMMUNITY AWARNESS :
Mobile Mediacal Unit and the Para Medical along with I/c Bsso, Rourkela
Municipal Corporation (RMC) have organised meeting for awareness.

i) ASSISTANCE UNDER LIVELIHOOD ACTIVITIES: _
88nos. of essential commodities provided to 88families of CLPs as assistance under

Livelihood activities.

k) RATION CARDS PROVIDED BY THE CSO, SUNDARGARH:
176n0s. of Ration Card were issued to 176nos. of families of CLPs.

With regard to the Visit of the Sub-Committee, Sundargarh & the DPM, OLM to the

Durgapur-B Leprosy Colony, Malggu an@,GP?uﬁ(%las bﬁumpal Corporation (RMC), they
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intracted with the inmates of the colony anc%fou.nd that the inmates were satisfied with the.
'eo"vxces provided by various Departments regarding rehabilitation. Put forward two
Juditional demands for betterment of their livelihood i.e (ijInclude all the CLPs under
Housing schemes. (ii) include all the CLPs and their family members in various livelihood

activities.

That, while implementing the Resolution Dt.23.02.2021 for Rehabilitation of CLPs the -
salient features of Bhimabhoi Samartya Abhiyan (BBSA) & SAHAYA Schemes are kept in
view. ‘
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X ANNEXURE:.C
GOVERNMENT OF ODISHA =~~~

Department of Social Security & Empowerment of Persons with Disabilities

No Y433 /SSEPD Dt 13- 6 a&o’LZ{
SSEPD-DA4-CASEOP-0003-2021

From
Madhumita Nayak, OAS (SAG)
Additional Secretary to Government
To
Collector
(Balasore/ Bargarh/ Cuttack/ Jajpur/ Jharsuguda/ Khordha/ Mayurbhanj/ Puri/
Sundargarh)

___________________________________________

e o e e e e >

District Social Security Officer
(Balasore/ Bargarh/ Cuttack/ Jajpur/ Jharsuguda / Khordha/ Mayurbhanj/ Puri /.

Sundargath)

Sub:  Minutes of the I’ Meeting of Monitoring Committee held on 09.06.2022 .

Madam/Sir,
1 am directed to enclose herewith the minutes of the 1% Meeting of the

Monitoring Committee for kind information and necessary follow up action.

Yours faithfully,

Additional Secreta¥ to’G

MemoNo. UM 38  /ssepp De_ 13- 6 F02L

Copy forwarded to PS to Additional Chief Secretary, Health & Family Welfare
Department/ PS to Commissioner-cum-Secretary, SSEPD Department for kind
information of ACS, H&FW Department and Commissioner-cum-Secretary, SSEPD

Department. TRUE @GPY AT TESTED
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Additional Secr '}o overmnment

LOK SEVA BHAWAN, SACHIVALAYA MARG, UNIT-2, KESHARI NAGAR, BHUBANESWAR, ODISHA-751003
e-MAIL: ssepdodisha@gmail.com
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" Minutes of 15t Meeting of the Mlnlit%rin?; Committee for implementation
) ‘ of Orders of Hon’ble High Court in WP(C) No. 13403 of 2015 Bipin Bihari
® Pradhan vrs State and others

Fkkk N

" The 18t Meeting of the Monitoring Committee, set up under the Chairmanship
of Additional Chief Secretary to Government, Health & Family Weilfare Department
was held on 09.06.2022 at 1.00 PM through Google Meet. List of Members, present
is attached at Annexure-A.

Initiating the discussion, Commissioner-cum-Secretary to Government,
SSEPD Department, the Convenor of the meeting made a power point presentation
and highlighted the reports submitted the subcommittees. He also described
the benefits extended to the Cured Leprosy Persons (CLPs). He emphasized that
Cured Leprosy Persons are one of the 21 categories of disabilities as mentioned in
Rights of Persons with Disabilities Act, 2016. Accordingly, they are entitled for not
less than 4% reservation in employment, 5% reservation in. higher educational
institutions and all social welfare schemes of the Government including land and
housing schemes meant for the PwDs.

The leprosy officer Cutack, H&FW Department informed that Cured Leprosy
Persons are provided with 2 pairs of MCR shoes per Annum and instructed all field
functionaries to ensure supply of two pairs of MCR shoes annually to all eligible
Cured Leprosy Persons.

Advocate Mr. B.P. Tripathy added that there are two types of MCR shoes
i.e., Grade-l and Grade-ll. Hence, supply of Grade-| and Grade-|! shoes should be
provided as per requirement. It is observed that Cuttack, has done good job in this
sector. The district has provided 342 Grade-l and 219 Grade-Il MCR shoes and
covered all inmates of two colonies.

The Chairman instructed to develop an online master database of all Cured
Leprosy Persons living in the colony in convergence with Health & Family Welfare
Department. The database will reflect the personal details of Cured Leprosy
Persons, extent of disability, benefits already availed by the individual and their
current need. Advocate Shri B.P Tripathy also emphasized the importance of a
robust database of all Cured Leprosy Persons for successful implementation of
Government Schemes. Advocate Ms. Pami Rath, Amicus Curie proposed that an
individual preferably a Cured Leprosy Person in each colony should be identified as
a Nodal person/ person of contact in each colony who will be a single point contact
to share all information of the colony.

The Chairman urged for universal coverage of all eligible beneficiaries in all
subcomponent of the scheme. Cases for Marriage incentive award pending with all




" DSSOs are to be disposed of within next two weeks. The Commissioner-cum-
Secretary, SSEPD Department apprised the Committee that H&UD Department'_‘/\wa‘
. has been requested to consider all 13 Colonies under their JAGA MISSION ‘
s@eme. The Chairman observed that an Official of H&UD Department should be
nominated before the 2" meeting of the Committee to liaison with SSEPD
Department on.this matter and may be invited to the next meeting to make a

detailed presentation.

Advocates Mr. B.P Tripathy & Ms. Pami Rath expressed that individual
counselling is required for the Cured Leprosy Persons to select the trade for skill
development and livelihood activities. The Chairman agreed with their views and
instructed that Odisha Livelihood Mission (OLM) may be approached for curating
the schemes available with them. He also instructed that an expert in OLM be
consulted before finalizing skill development programmes for Cured Leprosy
Persons.

The Sub-Committees need to pay periodic visit to all 13 colonies for
individual counselling of inmates of the colonies in consultation with the experts e.g,
experts from Lepra India, Mission Shakti and OLM.

Advocate Ms. Pami Rath appreciated the Balasore Model of rehabilitation
and urged that this Model should be replicated in all colonies. Elaborating the
initiatives in the district, Collector, Balasore informed the Committee that inmates of
the colony are trained for weaving, tailoring, mushroom cultivation and personality
development with the convergence of the officials of line departments. The
Chairman advised concerned DSSOs to visit Balasore and replicate the model in
their colonies. He also asked Collector, Balasore to present his model in the nexi
meeting of the Committee.

Both the learned Amicus Curies urged that civil society organisations/experts may
be consulted for skill development training of the Cured Leprosy Persons.

The meeting ended with vote of thanks to the Chair and the participants.
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No_ 56C =2 (JAGA, Bhubaneswar dated, 8””’7//@7/\/

From ‘ ‘ Q\c«
Sri Sangramjit Nayak, 1AS
DMA -cum-Mission Director,
H & UD Dept.

\ 5

To
The Commissioner-cum- Sccretary to Govt.,
Department of Social Security & Empowerment of Persons with Disubilities
Govt. of Odisha.

Sub: Regarding neccssary steps taken to improve living condition of cured Leprosy
persons under JAGA Mission.

Ref:  Your Letter No- 4272/SSEPD. did-07.06.2022.

Sir,

With reference to the subject & letier cited above, [ am to say that 13 leprosy
colonies of 9 districts have been identified; out of which 12 Leprosy colonics in 8
districts are within the ULB jurisdiction & | Leprosy colony in Bargarh district is not
coming under ULB jurisdiction & thic information on status of those leprosy colonies
been received by the respective ULBs. Most of the colonics have already taken under
JAGA Mission with initiative taken o smplo\; their living condition by constructing
roads, drains, street Jights, Electricity, plpbd water supply, individual toilets/cluster
based toilets, open space development, child play equipment & community centres &
rest of the colonics inside the ULBs wili be taken under JAGA Mission at the earliest.
The information on status of 12 leprosy colonies is attached herewith for your kind
reference.

This 1s for your kind inforniation & hecessary action.
Encl: As above.
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N B h Number of |L LB |1f Y | tf No, Plz share th Road, in, t Light,
amg of the Name of the ULB Name of the SLUM umber o isted under U es Dellsted or o, Plz share the status of Road, Drain, Street Light

R ks i
District Household {Slum list(Yes/No} Not? Parichaya, OSD, CPE, IHHL, Pipewater Supply emarks if any

1- OSD- 1 nos

2- Paver Block Road-100 mtr
3- Drain repairing-100 Mtr
Puri Puri Municipality Sanjyee Leprosy Colony 33 No Not 4- Street Light-Yes.

S- Pipe water Supply-Yes.
6-IHHL- 1 Community Toilet
7- Road- Yes.

Road- Work is going on
Drain- Work is going on
Street light- 100% Saturated
Parichay- Space Available, Work yet to start
70 Yes No O5SD-Space Available, Work yet to start
CPE -Space Available, Work yet to start
IMT- 80 IHT avallable, rest are using Community Toilet.
Plpewater Supply-100% Saturated
In house Electricity-100% Saturated

Ramakrushnapalli, Kharavel

Khordha 8mc Nagar, Unit Ili, Bhubzaneswar

Street light- 100% Saturated

IHT- 40 have IHT, balance 93 HMs_application from

Jagannath Leprosy Colony, ’ 113 Yes No belificiary is beeing ¢oltected to facilitate construction of
Mancheswar, Khordha IHT.

Pipewater Supply-100% Saturated

In house Electricity-100% Saturated

Khordha BMC

Road work-Resing work under Progress (due to low lying
road}

Orain work-Completed

CUTTACK e Gandhi Palli 763 Yes Yes Parichaya-Completed

OSD/CPE-Work will be startaed soon

Street Light-All are functioning

Pipe water supply-All HH accessed supply water
Already transformed into Biju Adarsh Colony

Road work-Completed

Drain work-Completed

Parichaya-Completed

OSD/CPE-Completed

Street Light-All are functioning

Pipe water supply-All HH accessed supply water

CUTTACK CMC Neherupalli 400 Yes Yes

Already transformed into Biju Adarsh Colony

Street light -completed, Parichayacompleted ,Drain -
17mts, Road 410 mts,pipe water -22 ,IHHL-S0 CPE,& OSD
work on grogress

Vyasanagar

i I ]
Municipality Gandhi Nagar Leoprosy Colony 186 es No

Jajpur

oA
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Balasore
Municipality

7)\\?,..

Leprosy Colony

126

Yes,

No

Parichaya, drain, street light & pipe water supplyis
available.

No{Kisam-Gharabadi-2 Road, Nayanjori, Jalasaya-2)
RoR- South-East Railway.

Jharsuguda

Jharsuguda
Municipality

teprosy Colony

89

Yes

No

Road work-under construction

Drain work-Qutlet not available{We are trying to find a
solution.)

Parichaya-Already they have a community centre.
0SD/CPE-under construction

Street Light-available

Pipe water supply-Connection has been done, supply
under process. IHT-under
process. Elecricity- Available

Bargarh

Bargarh

Nil

Nil

No

No

(Jamunda,Katapali,Bargaon) This 3 areas do not cerme

Not in ULB

Khurda

Jatani Municipality

Bapuji Leprosy Colony

69

Yes

No

Dharabati Leprosy Colony

50

Yes

No

Paver block road,drain & Osd has been constructed at CLP)
Colony along with Pipe water connection, Street lights &
toilets,

Dharabati Leprosy Colony has been included in Bapuji
Leprasy Colony during the period of USHA Survey In
the year 2017.

Mayurbhanj

Baripada
Municipality

Ingira Colony Saraswati Colony

123

yes

NOC

1.Street light provision exsiting.

2. Pipe water supply completed 50% and blance will be

3. Pavered road work order issued to SDA will be

4.0rain facility exsiting.

S.There i5 2 7 seated community toilet in this slum.

6. regarding construction of OSD,CPE & Pacichay
avaialbity of land within a distance of 300 /400 mtrs
required Govt land will be identified as per letter no
525/JAGA,dt 24.06.2022 H&UD Department .

Sundargarh

Rourkela
Municipal
Corporation

Durgapur-B Leprosy Colony

340

Yes

Yes

Road work-Completed

Drain work-Completed

Parichaya-Completed

0SD/CPE-Completed

In House Efectricity

Pipe water supply-All HH accessed supply water

Already transformed into Biju Adarsh Colony
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 The fdllowing steps have been taken with regard [to the Barg
Leprasy Colony,Jamurda. ' % |

1.PD,DRDA. Bargarh Has informed that 28 numbers of CLPs have been
covered = - under Rural ~ housing Scheme.
List Enclosed — Annexture-A

Annexture-A .
£ SL.no ! Name Stno | Name
.11 | RakhiKharsel 15 | Dathia Naik
2 Sukrun Karan : 16. | Suikha Sandha
N Mukund Padhan 17 - | Dukhi Jagdata
|4 [ JaminiSahu 18 | Bela Sahu | gl
| 5 Ramdas Badi 19 1 Chitra Dehuri
[ 6 Bipin Bhosagar 20 | Sunafula Kuanr
7 Tila Patel 21 rahasa Bagarty . __1
8 Samari Barik . L 22 Kamal Thati i
9 | Timasa 23 | Radha Bag .
_ 10 | Sashi Badhai 24 | Jhar Syna
11 Rabindra Behera 25 | Karna Majhi
12 | Bela Panda : 26 DaulatKhandagiri |
13 | Timan Dharua 27 | Teja Kathar ;
14 |sadashibSethi | 28 |MadhabPadhan |

2 That as per the Resolutton dated 23" February, 2021 of SS&EPD
Depanment following activities have been taken up.

a) SURVEY AND IDENTIFICATION:

Survey of CLPs has:been completed at Bargaon Leprosy Colony, at
Jamurda. The list of Cured Leprosy Persons has been maintained by the
District Leprosy Officer (DLO).Based on this, the data on their family
members have been collected. Their children have been identified. Also,the
places of their educational institutions have-been identified which has helped

~ to cover them under different rehabilitation programmes of the Government.

b) ASSISTIVE DEVICES:

* District Leprosy Officer has reported that MCR shoes (Gr-1) have already
been provided to ( 21 ) LAPs on 13.8.2019 and Gr-2 MCR shoes to (38)
LAPs on 11.3.2022.in Bargaon Leprosy Colony.It is a continuous process.
Copy-of letter No.7108, dtd.10.05.2022 of Addl.District Public Health Officer
(Leprosy),Bargarh is filed herewith and annexed as Annexure.- B.

« One assessment camp was organized at Bargaon Leprosy Colony with the
assistance of DDRC Sambalpur on 7 4 2022 It has identified six (6) persons

5 . i Ak ' *f‘\ A CTEN !
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®

No. of beneficiaries provided with
Housing
Sl. No.| SlI. No. Name of the Colony under l.lural Ration card | Reconstructi Pensions Physiotherap
Housing under NFSA | ve surgery Y
schemes
J i
1 amunda, Katapali, Bargaon, )8 108 0 >3 0
1 Bargarh _
2 2 Gandhi Pa}i, Nayabazar, Cuttack 48 678 13 612 330
3 3 Neheru Pali, Nayabazar, Cuttack 67 402 3 516 162
4 Ga}ndhl Nagar Colony, J.K.Road, Refused to 33 0 39 0
4 Jajpur resettie
Saraswati Colony, Baripada
5 . ’ ’ 0 77 5 77 2
5 Mayurbhan] >
6 Durgapur-B, Colony, Malgodam, 0 176 0 94 0
6 Rourkela, Sundargarh
Ramakrushnapalli, Kharvel Nagar
7 . ’ 71 71 0 71 0
. Unit-111, Bhubaneswar, Khordha
Jaganath Leprosy Colony,
3 35 0 35 0
8 8 Mancheswar, Khordha >
Dharabati Leprosy Colony, Jatni,
9 0 10
5 Khordha ’ 10 0
Bapuji Leprosy Colony, Jatni,
10 ) » 13
10 Khordha 13 13 0 0
11 11 |Sanjayjee Leprosy Colony, Puri NA 34 0 36 0
12 12 Lewis Leprosy Colony, Balasore 126 123 0 110 35
13 Indra Ashram Kglemura, 14 40 0 55 0
13 Beheramal, Jharsuguda T
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ANNEXURG:. H\
| GOVERNMENT OF ODISHA
Department of Social Security & Empowerment of Persons with Disabilities
No_ 284¢&  /SSEPD D. 22 -1 - 802 .
SSEPD-DA4-DA-0008-2019
From
Madhumita Nayak, OAS (SAG)
Additional Secretary to Government
To

}. Additional Chjef Secretary/ Principal Secretary to Govemment
(R& DM/ PR & DW/H&UD/ H& FW Department)
Mission Director, National Health Mission

[\

- Honorary = Secretary-cum-Additional Director of Health Services

(Leprosy), HKNS
Dr. S. N. Pati, NLEP Consultant
Dr. Dambarudhar Bhuyan, former WHO consultant on leprosy
Shri Bhagaban Pradhan, Life & Executive Committee Member, HKNS
General Secretary, Indian Hansenians Association
President, Association of People affected by Leprosy
One representative from each of the following Leprosy colonies:
a. Byasa sarovar Colony, :Jajpur '
Damien Nagar leprosy colony, Berhampur
Hatibari Colony, Sambalpur
Jibaram Ji Colony, Puri
Lewis Leprosy Colony, Balasore
Nehru Palli Colony, Cuttack
Ramakrushna Colony, Khordha
Sadak Sahi leprosy colony, Baripada
Sambalpur Colony, Bargarh
J. Santidan Colony, Khordha
Sub:  Proceedings of the 4" Meeting of the Technical Committee for Formulation
and Monitoring of Rehabilitation Programmes for Cured Leprosy Persons.
Ref:  This Department letter No. 8567 Dt.15.11.2021.
Madany/ Sir,

With reference to the subject-cited above, 1 am directed to attach herewith the
proceedings of the 4" meeting of the Technical Committee for Formulation and
Monitoring of Rehabilitation Programmes for Cured Leprosy Persons held on 18%
November 2021 under the Chairpersonship of Commissioner-cum-Secretary,

D t of SSEPD. T
epartment o T-RUE,GQPV ATTES 1) 10

_ Additional Secrotd Y fo Govt.

SSEPD Degoriment .

ST IR VAN

TR Mme ao o

ey e




< AR |
It is, therefore, requested to please take appropriate action as discussed in the |
' meeting and recorded in the proceedings.

® Encl: As above.
Yours faithfully,
/\i&{ W
Additional Secreé‘& o Government
MemoNo. S& 47  /SSEPD Dt 22-1-2024

Copy forwarded to PS to Commissioner-cum-Secretary / OSD to Director,
Department of SSEPD for information of Commissioner-cum-Secretary / Director.

e

Additional Secretfy Yo Government
Memo No. S€4&  /SSEPD Dt. 22112034 .
Copy along with a copy of the enclosures forwarded to all Coilectors/ all
DSSOs for information and necessary action. \
AP

td Government

Additional Secret
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Proceedings of the 4th Meeting of the Technical
Committee for Formulation and Monitoring of
Rehabilitation Programmes for Cured Leprosy
Persons

The 4t meeting of the Technical Committee for Formulation and
Monitoring of Rehabilitation Programmes for Cured Leprosy Persons was held
on 18" November 2021 from the Conference Hall of Department of Women
& Child Development through Google Meet under the chairmanship of
Commissioner-cum-Secretary, Department of SSEPD. The list of members
present in the meeting is at Annexure- A. Shri Sanjay Kadam, State
Commissioner for PwDs, Maharashtra and Shri Koustuv Amte
of Maharogi Seva Samiti of Warora, Maharashtra joined as experts in the
meeting  virtually  through  Google Meet along with other
members. Representatives from different Leprosy Colonies also participated
in the meeting virtually.

Initiating the discussion, the chairman apprised the committee about
the orders of the Hon'ble High Court of Orissa dt. 03.11.2021 in the WP(C)
13403 of 2015 (Bipini Bihari Pradhan Vrs State of Odisha and others) in the
matter of implementation of the National Leprosy Eradication Programme,

Shri Sanjay Kadam, State Commissioner for PwDs, Maharashtra
outlined in detail the benefits provided by the Maharashtra Government to
the Cured Leprosy Persons in particular and the PwDs in general. He
informed that though about 15,000 new leprosy cases are detected in
Maharashtra every year. About the same number of patients are also cured
during the year and 65% to 75% of the cured persons return home after
discharge. 15% to 20% of the remaining prefer to go to NGOs working in
the field of rehabilitation of cured leprosy persons. About 15-20% of them
also end up in the leprosy colonies. According to the NGOs, the cost of
accommodation per month per person in the NGO is Rs. 3,500. The State
Government provides Rs. 2,500 and the remaining is arranged by the NGOs
either from their own agricultural and other cottage Industrial activities or
through CSR funds. He also stressed that each leprosy patient receives a
sum of Rs. 8,000 at the time of detection.

Dr Arkekar, Joint Director Health Government of Maharashtra stated
that there are 30 leprosy colonies in Maharashtra managed by the State
Government. They have appointed dressers in the colonies who are paid Rs.
2,500 per month for less than 50 patients, Rs.3,000 per month for more than
50 patients and Rs. 5,000 per month for more than 100 patients.

Dr Basant Kumar  Pradhan, Joint Director  (Leprosy)
and Honorary Secretary, HKNS stated that in Odisha there are 87 Leprosy
Colonies and 8,032 inmates are staying in those colonies as stated by the
officers represented from H & FW Department. About 10,000 leprosy cases
are reported in a year and about 1f 7000 [patients are also discharged every

AN
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. year. However, the posts of doctors and paramedical staff, deployed in the. .
‘ leprosy cotonies were abolished over the years. At present there are also no
". dressers in these colonies.

The Chairman requested the officers of H & FW Department to deploy
required numbers of doctors and para medicos on deputation basis to the
Leprosy Colonies within 30 days. He also requested H & FW Department to
deploy dressers in these colonies immediately.

It was noted that about 3% of the leprosy patients get deformed.
Reconstructive surgery is conducted in case of such patients. At present
about 163 are in the waiting list. Chairman requested H&FW department to
conduct surgery in case of these patients expeditiously. It was felt that
inclusion of this under Biju Krushak Kalyan Yojana will expedite such cases.

All the cured leprosy persons with not less than 40% disabilities in the
4 leprosy colonies managed by HKNS at Balasore, Sambalpur,
Paralakhemundi and Cuttack may be provided with homestead land and a
pucca house while ensuring that they can return to their villages.

Shri Umesh Nayak, President, Association for people affected by
leprosy requested that homestead land and pucca houses may be provided
to the cured leprosy persons. He also requested for increase of Social
Security Pension. - '

Representative from Nehru Palli Leprosy Colony, Cuttack requested
that repair of the houses in the colonies may be taken up expeditiously. He
also requested that doctors and paramedical staff and dressers may be
deployed to the Leprosy Colonies. He proposed that in case there is shortage
of staff some inmates of leprosy colonies may be imparted training so that
they can work as dressers for the rest inmates in the colonies. Chairman
agreed to these suggestions and requested H&FW department may make
provision of funds for upkeep of the leprosy colonies.

After detailed discussions, following decisions were taken:;
1. A sub-committee will be constituted at the district level under
the chairmanship of Collector with the following members:
a) Additional District Magistrate
b) Project Director, DRDA
c) District Civil Supplies Officer
d) District Social Security Officer
e) District Public Health Officer
f) Assistant District Public Health Officer, Leprosy- Member
Convener
This sub-committee will ensure the following services to the eligible
Cured Leprosy Persons with not less than 40% disability within 2 months
after completion of their treatment from leprosy and report the same on each
month to the State Technical committee:
TRUE COPY ATTERTEL a) Homestead land under Basundhara scheme

o b) House under rural housing scheme and Individual
. - f"&@ Household Latrines.
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. ¢) Providing MCR footwear
_ d) Ration card under NFSA scheme
® e) Reconstructive surgery, if needed
f) Pension under Madhu Babu Pension Yojna
g) Physiotherapy services
The Sub-Committee will take personal visits to the leprosy colonies.
' (Action -All Districts)
2.  H&FW Department may consider providing appropriate cash
incentives to the newly detected leprosy cases to compensate for loss
of livelihood within the next two months.
3. H&FW department may deploy doctors and para medical
workers on deputation to the colonies on regular basis within 2 weeks.
(Action - H&FW Department)
3. H&FW Department may consider inclusion of reconstructive
surgery for cured leprosy patients under Biju Swasthya Kalyan Yojana
to enable them to get treated in private hospitals within one month.
q. HKNS may submit details of Cured Leprosy Persons living in
the colonies and stressed that funds from the SSEPD Department shall
be allotted for the cured leprosy persons living in the colonies,
managed by them. He also advised to take up agricultural and other
allied activities by the organisation. HKNS also needs to submit UCs
against all funds sanctioned from FY 2018-19 to till date for the
maintenance of three Leprosy Homes/Colony at Balasore, Sambaipur
and Gajapati districts.
(Action — HKNS)
5. SSEPD Department will ensure that pension under Madhubabu
Pension Yojana/ National Social Assistance Program is provided to ail
cured leprosy patients with not less than 40% disability.
6. PR & DW Department may ensure that a pucca house is allocated
to the cured leprosy patients within 30 days of receipt of their
application after their discharge in case their disability is not less than
40%. The patient will need to submit necessary disability certificate in
this regard. Collector will ensure that necessary disability certificate is
issued to the leprosy patient at the time of his discharge.

7. H&UD Department and Revenue Department may ensure reservation
for cured leprosy persons as mandated under RPwD Act, 2016 in their
relevant schemes and to extend all necessary support to the sub-
committee constituted under the chairmanship of Collector.
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Annexure- A

[ ] List of members physically present in the meeting
Sl. . . Department/
No. Name of the Member Designation Organisation
1 | Shri Bhaskar Jyoti Sarma Commissioner-cum- | ggepp Department
7 Secretary )
2 | Smt. Bratati Harichandan Director SSEPD Department
-3 | Ms. Madhumita Nayak Additional Secretary | SSEPD Department
. Additional Director
4 . e
Dr. Rajendra Kumar Paty (Leprosy) H&FW Department
5 Dr. Basanta Kumar Pradhan Honorary Secretary HKNS
6 | Shri Arindam Dakua Director (Special PR&DW Department
Projects)
7 | Shri Santosh Kumar Dash Deputy Secretary H&UD Department
;' Revenue
8 |Smt. Ellora Samal Joint Secretary Department
9 ggﬁef:nyashat Kumar DSSO Headquarters | SSEPD Department
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